. 247 Motion.of Thanks

&

- [t #reem awl)

oT NI A I FF_aFR F
Tt fmacel @ 78 faasw &
a'rE']T[ 5 9 f‘{g‘ ﬂ i EFETFﬁ FY ST
- Tad go faar 2 faodt 39w
-FreyT § 3fg w0, fzrﬂsmm”{%ﬁ
“qafgd ww gz § ST e A
Y ﬂ'ﬂ'ﬁ’m aﬁ|

A Y AN

" MOTION OF THANKS ON THE

PRESIDENT’S ADDRESS —Contd.

To AY FTEEW  (FRIUE) -
QyaqTeaE S, wegafa St wv oWy
gfgwme gm SEs 9fy AR
RO & YR % gdw ¥ &
Nl #r aE oA aF fauw v
g emg 7 fear wnoan fam i
F FIT SR 9 IPC qEET A
7 w3t G F@ AWl ¥ an
¥ @ &t & grd s frne
TIT  E AGAT § 1 AN ¥
I AW gAT AT iR gy
®, @ oAg s &7 5@ aw
afg-miyg «m w1 gavw 3, @@l
a5 g wio-frowses awr g
g WO {H gUA I F Iow-
Toifs A1 IsE-gffa &R S &
9T ST 9 WA ¥ §37 F, aw
mE TR 9 UF AT FES F

“AET W AT w9, | A A
SRR ASIE asrﬁa
qJrfiareq A fafgarag

k5 mﬁa'wﬁ"mﬁm

qarT Ag  WEw
AT WA, T WA &F T @E,

QS  AE ATEH TR GTH, AITT 7eq ‘

T L |aaaﬁvﬁ%f‘q-q$-@g
fmﬂ‘rmﬂ AT AAT, TEHT F @v
@r § A7 497 ¥@F hg ) wew
AL AR, F AT ar @ o g
q: e mran% AT farar 7w
Ff ok wd foF  wifgoonife-
Wity | 997 AW 4, TAT AFT. 5

. ofed, @ W I FF ¢, FwwT AR

[RAJYA SABHA)

2 wew T

on Presidents Address 248

qqr & SRn B g a0% % faR
g W, 98 w01, gfAadrs fok
Eﬁ'%T QAo o ofYo H&GI, T8
dfed Tiww § =G w7

'wﬁfa?agrasrnﬁa’r%a-@ AT

§ frdwee mfenfedl oe gfomi
%, o A & gaw € T
gk # ag W faewew Framses
@ T omw § wmw s @
e g zax fog & *@ famer
MOE AHA JW FT TR F,
wite ¥ @ agw ¥ e gafor
T oot wr g fv aw # segdfesy
1 @aq feqar s v g, § oW
arawq:garg'tfawaggra
AT WA, AN wen § Ol FHAl,
e gr @ faaar gmmd @
g # mw @mfas  Fwat
F & a9 TS & e qwed
a8 FHFAfAeH F1 SEL WA
szmquatg g T
fer & dar g q%T &1 9 WOH
TSI T %raé’fmrlﬁw”r
TRTEET TR F WAT E 1 # gy
WH%EFTWTTT&TWTlﬁ
TF TE § e AT ad qgAr
MY T & gk Aig 9T W que
T W E | HEUE W owwEn
AT wr & v s farars
w1 W1 @ET &, WA WEw qeRT
w7 o #@er g, wwar fg|g owwW e
St @er 31 wEw #S wa § )
AITHT HEITeE H Fga A E |
forg AT W T SATRT WIET T
¥ g9 W F1q g | afmT Ayl
g @ ff @ o @y &7 A
AT TERS 2 7 mir WA zEes
g mww @ odfer § 0 faad
aF T oww, s wEw fl
o §1 W 5§ @wr? #r oW
'@37 agl gWW g AR R
& «
il
I

W%@W%%

T AT X FAT AGE AT
g1 OF aw § TH HAwEA
FT AT g T AT FEY
FAT 3, TG AW AT T FT AT 13-
iR fgg wAe A oqEemEl &
s e da1 wF F1 ogME FE



249 Motion of Thanks
g 0 AW § W Tl

TE T g WA H W g

XF 90 gfee W9, X AW Y

T F41 gawa & 0 fog dfgean &

fagia 7 T #1 g9 Q91 wAT A5 &,
It is a challenge. Go op talking about
secularism, A time will come when the
Teal gecularists in the country will be wip-
ed out. I am very serious sbout this. I
was born with Gandhjan ideology and I
had worked undre Acharya Narendha
Deva, Jayaprakash Narayan and Ram-
manohar Lohiz and I have stood strongly
for secularism in this country,
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What is poverty and what is richness? It
is the capacity to purchase: Those who
have more capacity to purchase are known
as rich people, thos¢ who have less capa-
city to purchase are known as poor people.
From where the capacity to purchase
comes to the farmer? It jg from the yield
through which he gets the purchasing
power. You want to demolish that farmer;
you want to demolish the purchasmg power
of that man who is working in the field.
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“In the sphere of industry”—it is a
fantastic statement—*“the dynamic jhrust
for efficiency and modernisation has be-
gun to show results.” Sir, it will show
the results in industry and it will have
the impact on unemployment.”
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firsy opportunity ty get himself introduc-
ed to the so-called modernisation. He will
control the whole economic policies of this
Government. Where does thig  farmer
stand in your perception of this? I do pot
understand 3¢ all. Yoy are trying to create
a middle-class elite socxety in the name of
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I do not understand this at 1] Why"
not wing up the whole of Planning Com-
mission apd give full powers (o the Prime
Minister to distribute like our Nizam, or,
as Mr. Hegde said, like Mohammeq Bin.
Tughlaq.
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-Sir, the Prime Minister went to Karnata-
ka last year and declared a grant of Rs. 50
crores. | am quoting from a telex gent tq
Shri M. Shankaranarayanan, Finance Com-
missioner, Bangalore by Smt. Terresa,
Specia} Commissioner Government of Kar-
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nataka in New Delhi, It reads:
“l have been informed by the
OSD  Finance Ministry that the
amount of RS. 50 crores announcey as
drought relief by the Hon. Prime Minister
during his recent visit to Karnataka, includ-
es Rs. 30.05 crores already sanctioned by
the Government of India on 25-3-1986, as
well ‘as Rs. 7.50 croreg sanctionéd for pur-
chase of rigs on 9-4-1986, The State
Government is being requested to furnish
the details of the remaining Rs. 12,45
crores, A.Sseparate telex jn this behalf is
being sent to you.”

T3 9T 50 FUT ®IAT HT FII0T

FT A | TAF qrg TG AT R
7z Wi o1% & fv oY e o
#, THHF Y AT AT W@ E
9% AU g aXg F7 W FW FT
T IELT 1 IE TF GIAUATE J0A
g1 ®a v @ g fe oSy g
oA’ A q19 MY w7 W § S
w1 g ux fgewr ¥ u@
Traw e ¥ fau gaoas
g

There is ap establisheq institution of
Planning Commission. There is an estab-
lished institution of National Development
Council.” Why demoralise them? Why go
and encroach upon their rights and try to
build that Prime Minister is giving some-
thing? Is it fair for democracy? Is jt ne-
cessary for democracy? Is it good for
democracy? Are we not eroding the basic
tenets and jpstitutions that we ogurselves
have ewolved in thig country t, carry on the
democratic process?

zafag & growT waar Trgar g F
zg 3v wr sA fafesw S adt R}
s st ¥ g §gEar #w
g # & agt F g arar @
o AT ATIE MATF AT §
IR Ut F g g oamr agl
¥ m o fafeew § mew Al
F@r .. (W) LS A
7l #8 W g ¥ M FW ow
24 WA JF | THA T TF qQ,
# @ @ g, .. (WIOW) .. 247F
¥ g wr g fawar 7 fifwg)
I totally disagree with this behaviour of
the Prime Minister; I must tell you frankly
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I am annoyed, This is something which we
CIE
AT A AT & Al AT § o
This will erode the institutions. No indi-
vidual hag a right in this country to erode

democratically-established institutions,
whosoever he may be,

THE LEADER OF THE HOUSE (SHRI
VISHWANATH PRATAP SINGH). May
I draw the hon. Member’s attention? No
institutioy has been eroded by what the
Prime Minister hag done, He hag done ip
response t, the yrgency of the situation—
what the hop. Member was sayihg about
floods--and for promoting the development
process, and the institutions and pro-
cedures have been fully respected.

DR. BAPU KALDATE: Therefore, sir,v
I am concluding. :

|
1

:

SHRI MADAN BHATIA (Nominated):
Respected Vice-Chairman, Sir, I rise
to support the Motion expressing gratitude
to the President for his addresg to the
joint session of both Houses of Parliament,
I; is not because I belong to the ruling
party, although it is my privilege ¢, belong
to 1 party which has dominated the politi-
ca] Scene in this country for more than a
century. It is my privilege ty belong to a
political party which was in the vangvard
of India’s freedom movement, which gave
india, through its gtruggle, its independence,
which gave to the Indian people the con-
cepts and values of  secularism, social
justice and equality, which gave to the
country ity Constitutiop and jts democratic
institutions, which 'has changed the agri-
cultura] ang the industrial map of India.
T rise ty support this Motion out of politi-
cal and jptellectual convictions.
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[Shri Madan Bhatia]

Sir, the year that has gone by, has been
marked by darkness and light, by serious
threat; ang recoveries, by tragedies and
hiopes, by agony and ecstasy, The fluestion
which confronts this hon. House 18, what
is the most magnificeny achievement of
this Government? I am reminded of what
Mr. Bhuttg once said. Mr. Bhutto intellec_
tually was a remarkable man. Even when
he was confined 1, the death-cell, counting
his last days, his genius did not desert him,
With one stroke of genius, when he was
scribbling hig memoirs, he wrote about
India. “For all its noise and chaos, what
has kept Indjz together in one piece. is
Yier democracy.” The most outstanding
-achievemen; of thig Government jn the last
one year hag beep its democratic response
to hideously undemocratic situations. The
choice which confronted this Government
in the 1ast one year was a difficult choice.
Shall it go ahead for tota] confrontation
and naked force in dealing with violence
and divisive forces in Jifferent partg of
the country, Mizoram, the hilly areas of
West Bengal and Punjab? Or, ghall it opt
for 4 spirit of conciliation, strengthen the
forces of democracy, fortify the democra-
tic institutions apd ensure the maximum
participation of the maximum people in
India’s fight against these evils? Indian
Govt., in the last one year, made the
the second choice. And the latest events
which have taken place in Punjab  bear
the most eloquent vindication of the
policy of the Government,

Sir, 1as¢ summer, T wrote an article which
was DPublisheq in the ‘Hindustan Times’
and I saig jp that article ‘Byt whosoever
thought that the Accord would instantly
eliminate terrorism from Punjab misjudged
its character, its extra-territorial routes,
its motivation. The Accord merely set the
democratic machinery in motion ¢, deal
with terrorism. In the ultimate analysis, it
is the democratic machinery which must

- be tried and tested first because that alone
will ensure the maximum participation of
the people t exterminate an evil which
affticts the body politic. The Accord was
inspired by thig solitary political dictum.

Sir, events have proved the truth and
rationale bkehing the Accord which was
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entered into by this Government, It goes
to the credit of the leadership of this Gov-
ernment that it refused ty be stampeded
into an hasty action under the most pro-
vocative and insidioyg events which took
place in Punjab. 1In fact, Sir, the most
monstrous force which hag afflicteq hum-
anity down the ages is the force of religion
coupled with politics. It wag this mons-
troug force which devastateq Rurope in
the 17th Century. It was this monstrous
force which rained death and destruction
On g tiny little country, Ireland, It wag this
monstrous force which has played havoe
with Lebanon and Iran. It was this mons-
trous force which brought gbout the frag-
mentation  of this ancient land, India.
This, T respectfully submit, is the challenge
before this country today. Indiy cannot
survive anotner partition. yndia has surviv-
ed one partition, but at what a terrible
cost?y We did not realise that Pakistan
which was born of jmperialism, will be
fed, nourished ang nurtured by imperia-
lism and will be used by imperialism as a
running sore ip the stomach of India. If
there is another partition, tha; will be the
end of India. Let ug not make that mistake
which our ancestors made when they never
looked beyond the frontiers of their king-
dom and did not realise that what happen-
ed on this side of the Khyber Pass will
finish them one day.

The most momentoys statement, there-
fore, in the President’s Address js to this
effect and I will graw the attention of the
hon. House to it.

“As we went ahead on our path of
planned development, we began to as-
sume that Social and economic progress
would automatically weakep the com-
munal outlook, Experience has, however,
showp that the communa] and fundamen-
talist forces, aided and abetteg by ex-
ternal elements, are challenging our
basic values of nationalism, secularism,
democracy and socialism.”

It is for the first timg in the history of
post-independence India that the President’s
Address has shown boldness and courage
to call into question the politica] percep-
tions of the founding-fathers of the Con-
stitution, Tt was the founding-fathers of the
Constitution who evolved thig political con-
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cept that with the development of India on
the social and economic lines, the evils of
.communalism and fundamentalism would
automatically wither away. It was like the
Marxist theory that with the development
-of communism the State shall wither away.
This, in fact, has not happened. And it is
this basic political perception Of the found-
ing fathers of the nation which, for the
first time, has been challengeq and the
President i his Address has called upon
the nation, this hon, House and both the
Houses 4f Parliament, to subject to critica]
-eXamination the efficacy and the adequacy
of thig political perception,

.Sir, the Address alsp called for 3 pational

debate, That fills me with a sense of nwe
and exhileration, It places upon the shoul
ders of thig hon. House and the Parlia-
ment an awesome but exciting responsibi-
lity of finding ways and means of dealing
with the evils that have afflicteq the body
politic of India. The founding ‘fathers of
-a Constitution were great and mighty men,
Most of ug were pot old enough to parti-
cipate jp India’s freedom struggle. They
carried around themselves the halo of their
struggle for India’s freedom. We have
none. They spent their lifetime in pursuit
of intellectual attainment, we haVe Ny such
pretentions. But mother India is beckon-
ing us today. T can see in the face of
mother India some sadnesg but als, a re-
flection of hoPe, They had tryst with India’s
destiny, We, in this Parliament today, have
tryst with the survival of India as a unified
nation. Ip spite of our smallness, let us rise
to the full stature of India’s desting so that
one day nature might stand up and say
that there were men in thig Parliament
who, in spite of their other failings, 'gid
not fail India. Let us today, from- this hon.
House, initiate the debate which has been
called ypon by the President’s Address be-
fore both the Houseg of Parliament, In
this regard T would share some of the ideas
that T have with this hon. House.

The first is, to my mind, the very con-
cept of minorities and majoritieg is alien to
the concept of secularism. There i hardly
any constitution of any democratic secular
country in the world which speaks the
language of minorities and majorities. Our
founding fathers of the Constitution did
pot realise, 1 say with respect, that they
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introduced this concept of religious mino-
rities and majorities into one of the most
dangeroug fields, the field of edu-
cation, It had been the experience of
India that the denominational, com-
munal educational institutions had been
the breeding grounds of communalism
in this country, but our founding fathers
of the Constitutioy introduced this concept
and gave constitutional protection ang re-
cognition to such institutions, instead of
eradicating them, Maybe. it may be too
late to remove this oonstitutional protec-
tion from the existing institutions, but we
can do something about the future.

Secondly, Sir, I would like to draw the
attention of this hon. House to the provi-
sion relating to disqualification of mem-
bers, If a member holds an oﬁ:lce of proﬁt,
he becomes disqualified to keep his seat
in the legislature because the Constitution
adumbrates that hig pecuniary interest may
not be ip conflict with his duties as 5 legis-
lator or u parliamentarian. The Constitu-
tion also says that an undischarged insol-
vent can alsp be disqualified. His crime is
that he has lost economic status. And
now we have anti-defection provisions.
They are based upon this rationale that
if a member leave® 3 particular party and
joing another party it amounts to betrayaj
of the electorate which has elected him.
But, Sir, every member of any legislature
in this country or Parliament is also re-
qguired to take an oath that he shall uphold
the Constitution of India, and he shall up-
hold the sovereignty and integrity of India. -
It he commitg g violent abrogation of his
solemp constitutional oath, if he hits out
at the basic concept of secularism in this
country, if he imperily the integrity and
sovereignty of the country there i no
sanction against him behind the breach
of oath. This js preposterous. The time has
come that we should consider very serious-
ly whether there should not be a penal
sanction ygainst the breach of constitution-
al oath in the same manner in which we
have provided that there ghall be the loss
of seat if there ig the betrayal of the elec-
torate by a member through defection.
Which is the greater crime—th, crime
against fhe electorate when he defects to
another political party, or the crime against
the nation as 'a whole when he betrays the
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‘valueg of the Constitution anq endangers
and questions the integrity and sovereign-
ty of India?

Thirdly, section 123(3) of the Represen.
tation of People Act provides that a mem-
ber shal] become disqualified if he seeks
to gather electoral support by appeal to
religion, caste or community, But what
about a politica] party which functions
from religioug places, which operates
. through religious idioms, which seeks to
gather its political support by appeal to
the religious semtiments of a particular
community? We condone that in the name
of democracy. Is jt pot preposterous? Thig
anomalous situation was brought t, the
notice nf this nation more than 20 years
agg by the Supreme Court in Kultar Singh’y
case to which I would like to draw the at-
tention of this hon. House, The Constitu-
tion Bench of thg Supreme Court Said in
1965:

“It is well known that there are several
parties in thig country which subscribe
to gifferent political ynd economic ideo.
logies, but the membership of them is
either confined to or predominantly held
by members of particular communities
or religions. So long as law does not
prohibit the formation of such parties
and in fact recognises them for the pur-
pose of election and parliamentary life,
it would be necessary to remember that
an appeal by candidates of such par-
ties for votes may if successful, lead to
their election and in an indirect way may
conceivably be influenced by considera-
tions of religion, race, caste; community
or language”.

Time has come, Sir, for us to consider
what legislative and constitutional changes
are necessary to remove this preposterous
situation in the electoral process of the
country 8, that such political communal
parties are debarred from participating in
the electoral process of the country.

And lastly, Sir, our Founding Fathers of
the Constitution opted for a Cabinet gys-
tem of Government based gn mfajority in,
Parliament, They were nurtureq ip British
traditions, They had been educated in
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British traditions, They almost took it
for granteq that what was good for Britain
would be good for India. It js timg for us
to. consider, from our experience jn the last
40 years, whether the present system of
government has retarded or accelerated the
forceg ‘of nationalism and secularinsy, in
this country. In this regard, let us not for.
get that jf people belonging to (ifferent
rligions and different nationaliles  were
‘assimilated into one unified nation ip the
United States, the contribution which was
made by the gystem of government adopt-
ed by the United States under ity Constitu-
tion was not insignificant, Sir, now I will
deal with the defence and foreign policy of
the country, There was a sharp deteriora-
tion in the security environment of India
in the last gne year. The visit of Mr.
Gorbachev was not only highly success-
ful and vindication of the gbiding and deep
friendship between India and the Soviet
Union. It wag of the same significance and
of the same piece a8 the conclusion 4f the
Indo-Soviet Friendship Treaty i 1971.

There was a massing of troops by Pakis-
tan in the month of January, This posed
a danger to the security of India, but the
alertness with which this Government de-
tected the movemen: of the troops of
Pakistan from the Jhelum-Chenab gector
to the Chenab-Ravi sector snd the speed
with which the Government deployed the
troops of India along the frontiers js am
eloquent testimony pot only ty the defence
preparednesg; of the Governmen: but its
total and complete vigilance and compe- .
tence. Sir, in this regard we have followegq
a policy towards Pakistan, one of pursuit
of friendship but coupled with vigilance
and total defence preparedness. Let us not
forget that unless and until democracy
strikes deep roots in Pakistan, unlesg the
commonness ,f language, culture and his.
tory triumphs over the legacy of tragedy
of Partition, India will never be able to
ensure peace with Pakistan--until a3nd un-
less the military rulers of Pakistan realize
that India has the will and the means to
destroy its military machine galtogether if
it chooses to get entangled with us. We
cannot forget our lesson of 1962, that
the foreign policy of the nation must be
backed with the power of our guns, with
the invincibility of our Air Force and
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Navy, with the mettle of our soldiers, our
sailors and our flierg,

The last, Sir, about the economic policy.
1 shall not go into the details because the
bell has rung. But I would only pose a
few questions. Which is the developing
country in this world which has faced so
many challenges ty jts external security?
Which is the developing country in this
world which hag faced such stupendous
threatg to its internal integrity? Which is
the developing country jp this world which
has relied solely on its own econOmic re-
sources to build up its defence and all
other resources necessary to deal with evil?
And which is the developing country in
this world which has engaged itself on
such a massive scale in the-social and eco.
nomic welfare activities: of the State for
such a vast multitude of people in different
fields—education, health family planning,
antipoverty programmes and so on and SO
forth? If despite thjs tremendous strain op

the limited resources of India this Govern-

ment, in the last one year, has been able
to ensure to the nation five per cent pation-
al growth and seven to eight per cent in-
dustria] growth and has beep able to main-
tain its steady agricultural progress jp spite
of So many droughts, it is no mean achieve-
ment,

Sir, to close, India expects the present
leadership to play the role of an Abraham
Lincoln, India expects the Members ,f this
honourable Parliament to rise to the oc-
casion above ¢he partisan considerations
and the requirements of the parties to
which they belong and answer the call of
the nation. Wordsworth, recalling the
French Revolution, wrote:

“Bliss was it it that dawn to be alive,
But to be young was very heaven:”

If today we rise to the full stature of
India’s destiny and take the ship of India
into the placid water of peace, communal
harmony and one unified nation, in  the
years to come we shall be able to remem-
ber with pride that we belonged to a
Parliament which did not fail India, we
belonged to a Parliament which kept its

tryat with the survival if India as astrong,

stable, secular and unified nation state.

fhank you.

THE VICE-CHAIRMAN (SHRI H,
HANUMANTHAPPA): The House now
stands adjourned to meet at 2-30.

The House then adjourned for
" lunch at thirty-one minutes past
one of the clock,

The House reassembled after junch at
thirtytwo minutes past tw, of the clock.
THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) in the Chair.

%E;WWWVWWWMTI

fF gm wfager ®1 @19 JwT IFT
R § | AT A A IR AT
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¥ I a9 ™ g, Y 7F I§uE
FALY FT AL AT GATE | G A
T F oy faoett w1 &g faeft
g g 9y G s & fed
FT @R ;N AwfT. B o"E-
et Y | qg wAla 9 & T
fHT AR oqrager § 6T g
ar, g% ¥ dar 3w @ | 9@E @i
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R A aTaqer ¥ aEer ¥ e A
gl T & fo @ | dRst
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©oSft, W ogEd # %A § C
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mae a9 @ | § |

ot waw fagdt awddt o F -
A TG FE R E

Sy geae Tag gaare : T A@

aa =fEd, s“rq':ma?fz'm

St wew faget A ;oS-
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. W @ E | SR ¥ W@q griad g

a qF gEr getr ) afew dema 7
o e "y &l | OF A
TG X 9o w1 fawrer € | WTE

{2 MAR. 1987]

on President’s Address.. 270

wfd, g7 § 99TE. & IO T8
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¥ IAE F A TR TC FooAT FI
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T E | SR 9y @ gear fewrd
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g & | @ ST ¥ qudd
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7 g fFE gy § 1 S Afaay
IR Fqagk § WewE g 1 39 AR
WEWTA ¥ 913 @I g qR AT
F FET H AEFAE T qET & fqd
¥ gafsq fram AT S 9T Mg
T § fqA W F HATFAT )
AT AT & A W FIHT AT A
ft ST Fy @ T I GeT A
249 ¥ meEq gEaT@ 9 T faAr
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wmE fag st el § oA
TEATRAT 93 a7 9T A AW A
ERE @Tn HTF@:? A I F1g-

fre @ sT @ =T wTeE MR
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IZYT FE WWI@'@WR?‘

o7 ‘Gz WTEAT §

“Al} this, however, should not, rule
out the use of the army by civil autho-
rities when there is compelling need for
the same and only to the extent abso-
lutely necessary-maybe, flag marches,
maybe patrolhng-maybe something
else.”

£ W™ F o e o wwy T
SET F ogwa ¥AT FT A W
FATAT AT HI I 9T gUT #qf-
wifcdt w1 gemN S Fr oW
AT AT W T 1T IR AT
agr g #1 Awr wgr 2 B ¥
T S wa fmar e o g genE
g =vfEa ,

¥ qwar =wgar g fr odwe #
QITFNT T IHAT W F  JA-
BT F FArE g F O w9
g1 O 39 Faw g ! SgEeEr
g ® % fn ¥ dfegm § gt
w7 1 SR T3 ot dfqwm #§
gMET W F 918 JqY 249 F Hqawq
g7 39 9T #ua 4g fwar g omw
a1 feT dfagm § Swvga g ?
FITIT FEHET HT qFArg F S
T F ogerr OwAT Tifgn s
FA-afirma &1 a4 gETar fya
=ifeg Iadt gwmar 7@ faer

IUqATEA AFIT, FAATH A
%&mr%mwwzrrq‘f%rﬁ#‘r
emwrfes & 1 W g el X
TS wr fagao At @ & g
agt & S gA F FJIT FEFAT F
ar R oww ¥ “feefrea” &0 99
w7 UF FIow u g @ oguy §
TR SATEAT AE FIAL ATEAT |
T3 g7 agt frawm §) wErae
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¥ @@ W A @ divd § g
Fy 3 9 A @ (g § AR
g ¥ a9 fameaa §1 ag 9
Faar dFT qF difed w740 &1 W
qfeerq AMENE T TE SATA WY
FIE F GET WAT 219 K@U
# qg A T4 feedr g gwifoa
ey Ay Q < Fl AR ) 3 f&
o TS W AT G AT § AT
A T § AAAAIA W AG %r e
= fr foad e wrgsfed, wiean
fewfad, qﬁ?ﬂ:r faaqieT A i
ferar sﬂiﬂ

“The statement issued by Mushavrat’s
General Secretary, Ahmad Ali Khasim,
says that in three States facing polls—
Tammu and Kashmir, West Bengal and
Kerala, Muslims form a large share of
the population. It is 64 per cent in
J&K, 22 and 21 in West Bengal and
Kerala, respectively, The Mushavrat
has called on all Muslims to vote for
candidates keeping in mind their poh-
cies and..... »

Cqifir B SR S mifaw fawd

#r g A& & g1 wifed dwr

. § IFYT FET AZAT §

“The Mushavrat appeals to the Mus-
lim community that in their constitu-
ency they should select one candidate
carefully and vote him unitedly and
solidly so that the candidate of their
choice is not only elected but knows
that he has been ¢lected only due to
Muslim support.

T qEETE § F T Heqe mfire
g7 f59 qamwfrg et @i &
ﬁwﬁmmﬁwé?aﬁgﬁ%nq;_
ar §, 9ga ARl Aqr # { A
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i feaf T@i qw fare S 2 fw
WX IAF AT AT AT A A AN,
qeqar W FT TG FE T oA
ar 3y FfEaE § gww g w1 owfy
F1T ot 78 famar | ow drwr ow
v 2, fewe & avg dwer w 5o
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“The Government are committed to
a clean public life. They intend to
engage in wide-ranging discussions on
electoral reforms with political parties
and welcome their co-operation.”
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g 2gq fa < favgarg gao fag
F oA A FWA &0 GO
I g F AL qA@ FO IqIC
9T q7 | § OF FATH HIT ISAEY A18AT
g1 #ar wifesrsr #§ qare Hell AT
qAT @A, AL G F OBA AT
qr gax 1 e HA FAAN (FFI):
T MY TIAEEAT A1 BT IAETC

&t 2 7 (s ).

Y, a5 qw g FreMAT, FAE &
FaTd g1 @ AN, wEw fag it weer
FIA FT W &, T Tl & Q0T &I
Eeico BT (I L B B ()
EEAREY
FafeEt o, oo FaAd wwA H W L
§ qwde & goa g fF s 7 §fad
FT AT 7 FgT WO HeAT W@ AT
W FT WX AL qA GFd 7
3.00p.m

FT FAECH 9 F HAGGL G
faawey aeemr Svd g 7 @ FIAv
T, g8 AW ®E &, &% M @
T H AT F, TF gHIX T A
T o0 AT A TW gaT QA
W@ W uwaa ai% 2 fr ag fava
fsamr Fav ¥ tate feaid am g,
I g A
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gg F AT F X F TF A
F4HET GI9 FI ZT0T T 9gH 7
AT AT A0 W Wsgafq S wr,
ar SEIr 17 9993, 1985 BT FF
q1 : :

“Our relations with China have
shown improvement. We shall persevere
in seeking a solution to the boundary
question.”

A7 AT { g AQ FIA q97 |
&8 T AT A FA FD TG
3aar ot & 3qgq FIA0 A@AT § -

“My Government continues to strive
for a just and peaceful settlement of
the border question with China, The
question remains crucial to full norma-
lisation of our relations.”

HIT T I 97N Fdy gL I
g d3g fawe ;i ? @1 o<
ArTFNT T Y 2, AT qF G A
&, 1979 § =9 & gra gAAIII AT AT
f® Jq a® dmr &1 o9W FrEAq ¥
g & strom, 9 g dmr O%
garfeafa ga@ @ s, w@ify
A @ FEFAT AW ¥ Ig FAIA
FOFAL qrET WIS H 9 A
gt A1 FF YaW fwar? sad
TR ¥ FeFHT dag T, @ hr fag-
arg & 11 gl faar man ? g faer-
L FT T wEqEa § frgdr qads
T 27 gay W 93T qarer ag 2 fw
9= F @y ¥ 7g afcadq 341 gan ?
gifedt aftfeafs qea wr & 1 =@

afeeafs a7, st g afcferfs woad

s gar rfge | wifwemA F wfa
M R, FIF W, A 9T g
I qrFEEIr @Y &+ afweE %
fqa & av areg ot (aa fade )
g1 aT Bt Acw (g F 9T
HAqt fqdw g &1 d9raw Fa@r
arfgy |

7 3 faw wamw & @ 1 afweare
- & amr ogEr § e siear # qwer

SABHA ]
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FY AT 7% (godt FT (FAIA €T AT
=gk, 7€ ‘gl oA I T 4w WY
2 | TaraAdY wgy € &Y, Fqq4T
q AR GIEG FL T, FART Arar
¥ fgar, s \wiqdes § a3
gAY g A4 gAY | qmAT § AN
Y g O, SAF 9@ @ F 9y
qaeT gy g, AT W @ AL &
g gAR W& & WI § AL Aiq
&7 A9 & 1 gA Aewr § 4faF geada
FY, AR TFrA qa7 A4 Frar, qIT
Fo wRaar & S ase § 1 F4r
SEAT ¥ wY gH AN F g [wAY
g% ¥ Wag FE FT aFd ! F
FLHT T@ 94190 9C (q9R F, 9N
R Tfqesr & wwda fqdm | qfFT
sfradr & I 7 #12 fafeg Alg
5 g | ST § SR ARSI F,
AT ST FEA S & | wEE H
@AY 1 (9F7 WG q, FEY FA—AY
qae ¥ A&t wran, (oo § wee fwg
¥ @ FT AilE gg qAREE I
ST Sfo ayaiardf, wrstwa qg & &
age UEd ST 9, g I W@ T Fraw,
AfFT =g § w59 § OF (&ar war
o g2 ¥ T Fa9 F e ¥ 97
TF | AT IE FAF TE F AAEGF T
g g § 1 ey Aea< fgg o AEm
¥ & wft fagmeq St dad @
g | AYF WA §, TaTAHAT FY qEy
TR FHANT qATE F TET &, a8
garg 4 (wa <@ & #izalan
qAEATE IAAAT ST Wr § 1 I« oI
TEA ST qEeEre A, qg qEdIT IIT THY
g, Ag qET @ I AT JEAITY |
(@7 a8 oradr T v ogfra g )
TF-UF FCF ARITE  GEITHT FT
Hqend wa g deT 1 =
OF WS geT  war  @wWaia i,
gAREE ¥ [FaAr g @t #
St F 7 S g iF 11 99ig
gl &1 FF ¥ @ET §1 1984
¥ IR0 IF IE AEE TEARE
Al & war 7 @ Fgr ¥ e wiww
HR W&y weft § oF ¥ a8 @ W@y
g 7 el gwey 93 & feg oot
#1 frgfw adi a2 awd  fagfe

L3
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¥ oY qaarg F0 1 W LFear s
Fr, fqiqas FT  gEERT  FLT |
TAFA FHITA TH GAAT qAT (AT
Ty F 0 owT AW A SR BT
N Fatey 44 (AT o Avgy ?
ghoaron & Tme w _wdl & | &7
FMA A AT GGA AR FTAT
ST ofl, Sy Far W F g TRt
I FEAT, TR | HE d el
¥ g &1 @ & glem § A
a8t gfr | wATIM Fgar & gl
& Fq7 ¥ waen Fr ferfa et
A F 1T AE gEwar qem g
gqrerer 3w a9t &1 AW | (ol
A R | TMRRT AT A 1 ar
% (An T FHEE (SERETT
& 1 WX T ALY T AT AR |
g A% A HAF FT O
TR S fan, SaT Jardl F (o
IR qEF FT (e @ @ OF FF
ALFATITH GEamHT FT GEIANT HE
MY FFGA FT q9GT AL FL TR |
oq g AT AT § R oatareg we
QATTEA T FL HIAT AT FT, HAT-
A=A FL TN Tage 9T | [FOd
T BT A /X A qE (FETF T
F i 7 At | AT W e
& i@ woA w1 A1 (& faddt &
Fgi 2, guq [qdl T FT AR
F< f@ar & | 1042+ 3—g" 9+
ferar | wTahr 400 ¥ SATET HiE AN
T ¥ fast 7€ 1w AW AT gAETH
T ZT FF [g@Tey | WU I W
gred OF 9l F q9E g A8
gy | uw ewlam fFaem o AEST
2Y o, IET g5 ANl § ¥ U
a8 (aarer @bar | zEE (@ 9Ne-
fersr Frgag =fggr 1 = g
AT ST W ¥ AT g ST WA
Fefr o Ffpa wag IR OrEr i
Tad arEt #7 fggamas AT grm, AT
FFIC T FIG qAT | TAD @AEATH
qiTOTE 21T | TN &7 FEAT Agar
g1

THE MINISTER OF ENERGY (SHRI

VASANT SATHE): Mr., Vice-Chairman
_ Sir, I have been listening to the speech
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of our learned friend, Shrij Atal Bihar
Vajpayee.  Everyone knows that Shri
Vajpayee is a master of words, As it is
Said in Sanskrit

geEga: gAFr fAger 93 fauswiT g
So, very often I feel that in the flow of
his language with some very high sincere
sentiments, he cannot resist the temptation
of running down for the sake of politics
as it were which he himself says that we-
must not indulge in. But if you go
through his speech carefully, you will find
the entire effort has been not to elevate
the national debate and bring to  light
actually the serious factors that today
threaten the very integrity and wunity of
our country. If this is the comcern of
everyone, and 1 believe it is because I
do not accept that there is even a single
Member in this House who does not have
the good of the nation or the country and:
its people at heart and, therefore, I felt
a little bit pained because knowing Vaj-
payeeji, I know his capacity, and he can
rise to a very great height. But, some-
how I feel that this is also one of the
maladies of present times that we all have,.
as it were, fallen for the immediate bene-
fit of what we are trying to do, immediate
gains, scoring debating points, without rea-
lising that this is really not taking the
nation, not taking our people in the direc--
tion that we want. And I entirely agree
with him when he says that this is going
in the right direction cannot be the job
only of the ruling party, whatever be its
strength and majority, There is to be a
consensus and at least one credit could
be given.  Suddenly, Sir, you find a wave:
ag it were, when the present young Prime
Minister came to power in 1984. There:
wag a wave, praising him sky-high, Every-
one vied with each other, to say: What
a man! And now gsuddenly you find the
same people, and surprisingly those very
people, who criticised Mrs, Gandhi for
all that she did, suddenly seeing merit in
Mrs.  Gandhi’s actions and then compare
and say, look, this is the departure. Let
us consider one simple aspect. What
did you expect him to do when he came?
Give stability, The outstanding prob-
lemg that had plagued the very unity of
this country like Punjab, Assam, you ex-
pected that this young man knowing fully
well that he did not have the experience
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.behind him, you expected that he would
be able to tackle, You are criticising ad-
visors, you are criticising everybody, Will
it not be to his credit that he with courage
tackled the problem of. Punjab and tacki-
ed in what spirit? Success and failure
can be judged with a hindsight but when
he tackled it, what was the spirit behind?
The spirit of democracy, Let us within
the framework of democracy talk to the
people concerned, call them, have a dia-
logue with them. Let the will of the
people prevail,  Let problems be resolved
by ballot and not by bullet. And the
way to solve the problem of Punjab,
which has taken such a bitter turn parti-
cularly after the assassination of Mrs.
Gandhi and aftermath in Delhi and other
places, it needed tremendous courage and
sagacity in the leader of the country to

say, I will talk to Longowal, 1 will talk -

with Barnala, please come and tell us
what we should do.

-

Vajpayeeji was criticising the attitude of
the Congress after the Akali Dal and Bar-
nalaji came to power. That shows what
reservationg the Congress Party itself had
in Punjab. We are influenced by local
considerations in eur regions, That is a
fact of life, But then it is for the leader
who has to look to the national interest.
And how did he rise to the occasion? He
#id: It does not matter even if my
party suffers in the process but let demo-
cracy win; let unity be preserved; let the
will of the people prevail. And amaz-
ingly, the Opposition leaders at that time
with one voice, as it were, were demand-

ing restoration of democracy and when -

that was done and Mr, Barnala and  his
Akali Dal came to POWer, soon OlUr peo-
ple and friends like Vajpayeeiji started find-
ing fault with the democratically-elected,
Government there just because it did not
suit them.  Let us consider it seriously.
Do you think this is a problem which can
easily be resolved by sending army or by
?aving President’s Rule, as indeed was be-
ing asked for and demanded by the BIP?
Sir, once you reverse the process of demo-
cracy, yo'r know how difficult it is again,
and here 8 a man in Punjab who s

LA L0 SNUTL )
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showini courage in the face of religious
bigotry, obscurantism and fundamentalism
of the worst kind, Should we stand by
him or should we still find fault with him
and say he should not have been named
in the President’s Address? I really do

not know. From what height you fall
to this level, to say whether his name
should have been there or not? You

yourself say that this is an extraordinary
situation and, therefore, an extraordinary
behaviour shown by a Chief Minister to
defend the integrity of the country, . to
defend secularism of this country and to
defend all the great values by which we
stand! Even a mention of his name is
being objected to. I feel sorry.

Then take the question of Assam or
Mizoram for that matter. Could you
sincerely say that Shri Rajiv Gandhi acted
against the interest of this country in com-
ing to an agreement with Laldenga, bring-
ing him into the mainstream within the
framework of our Constitution, within de-
mocracy? Ang there also, see the peaccful
transformation that has been  brought
about. '

So, point by point, whether it is Assam,
whether it is Mizoram, whether it is Pun-
jab, the action was intended to restore de-
mocracy and through democracy, preser-
ve the unity of this country.  All right;
some problems may not get solved accord-
ing to our wish completely. Punjab ac-
cord has not been implemented fully. But
then, after all, there are many parties to
the accord. It is not only the Central
Government. Haryana js ag much in=
voled and, thecrefore, unless both agree,
you canmot force it on them. It makes
it very funny. We have a tendency to
run with the hare and hunt with  the
hound. T remember the story of Panch
Tantra, the story of the father, the son and
the donkey. You must be knowing it.
Everybody here. perhaps, knows it. What
will happen if we were to adopt, if the
Opposition were to adopt, an attitude;
whatever it is you must criticise just be-
cause it is the ruling party. T have read
some of the spexches made here,  Shri
Uupendra of the Telugn Desam, when he
spoke, saw nothing good, economic, poli-
tical foreign, everything failure; total fail-
ure.
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SHRI B. SATYANARYAN REDDY
(Andhra Pradesh): If you do something
good. ..

SHRI VASANT SATHE: It js also a
question of being able to gee something
good,

SHRI B, SATYANARAYAN RFEDDY:
If you do something good, we will appre-
ciate it.

SHRI VASANT SATHE: Should we
ask you before what you will consider
as good, do it and then get a certificate
from you?

-Sir, ag I said, particularly on the inte-
grity front; these were the steps taken and
appreciateg all round.

We talk about foreign policy. Vajpayeeji
mentioned about China. I have not for-
gotten the time when he wag the Foreign
Minister and he must not have forgotten
that jncident when he wag in Beijing, talk-
ing with the Chinese ...

SHRI ATAL BIHARI VAJPAYEE :
“Not in Beijing: 1 was in China.

SHRI VASANT SATHE: Somewhere
in China. ) N
SHRT KALPNATH RAI: The Chinesc

were attacking Vietnam.

SHRI YVASANT SATHE: He created a
faux paus.

SHRI ATAL BIHARI
China attacked Vietnam. China did not at-
tack India. Don't forget, Mr. Vasantrao
Sathe.

SHRI VASANT SATHE: You expected
China to attack India at that time? '

SHRI ATAL BIHARI VAJPAYEE:
They have attacked, They are under oc-
cupation of your territory. (Interruptions).

SHRI VASANT SATHE: Sir, the fact
remaing ..,

SHRIMATI BUOYA CHAKRAVARTY
(Assam): Sir, T woulq like to remined the
hon. Minister that during the Chinese
aggression in 1962, the then Prime Minis-
ter Pandit Jawaharla] Nehru  presented

VAJPAYEE:
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Assam and the entire North-East to China,
Then, he said ‘We are sorry for the peo-
ple of Assam; we Will try to recover it’.

SHRI VASANT SATHE: Sir, this 18
a tota] distortion. Can you prove that?
This i a baseless untruth. This js the
least I can say about it. To make such an
allegation against Pandit Jawaharlal
Nehru! Sir, the fact remains that as far
as our foreign relationg are concerned, we
are cautious and we are safeguarding the
national . interest.

In regard to Pakistan, you want to
treat it lightly. You say that it wag not a
serious situation and that 1t could have beeg
handled. What would you have said if
something had gone wrong? The forces
like a pincer were on both sides of Amrit~
sar

SHRI ATAL BIHARI VAJPAYEE:
Amritsar?
SHRI VASANT SATHE: International

politics, is a tricky game. Yes. If they
had coie in, they would have cut off that
whole portion, It would have been a
move of just two days. If guch a thing
had happened, the Vajpayeeji and the
whole House would have said whataa total
failure the policy of the Government has
been. Then, we woulq have been faced
with a situation of  virtual  Khalistan
there. You cannot take chances. There-
fore, if the Prime Minister made a fast
move, moved his troops and then initiated
talks also, it is that way alone that the
talks could succeed. As far as Sri Lanka
is concerned, you know, how delicate the
problem is. Our entire sympathy is with
the people who are being oppressed. But
Sir, here again, the same situation, Can
Vajpayeeii honestly say what he would
have done? Sent the Army? How can you
say that we are not taking care?  The
realities are well-known,

SHRI V. GOPALSAMY (Tamil Nadu):
Why did you send the Army to Bangla-
desh? You answer my question

SHRI VASANT SATHE: T did mnot
put the question to you. I put the question
to him. (Interruptions) Sir, 1 cannot have
a slinging match with Mr. Gopalsamy.
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SHRI ATAL BIHARI VAJPAYEE!
You can have it with me.

SHRI VASANT SATHE: With you,
Yes. After all, you have to be on the
same wavelength. As far ag Bangladesh
is concerned, the story is well known., We
had more than y crore people here and
it wag their right, it wag their fight. So,
only when we were attacked from Pakis-
tan—don’t forget the actual movement of
the army and here is the General itting
who was responsible for the action—re-
ferring to Shri Arora, our armies moved
in Bangladesh, Therefore, do not confuse
the isue,

[
SHRI V. GOPALSAMY: I remember
the gpeech.of Madam Gandhi. I will quote
her speech.

SHRI VASANT SATHE: At least, you
must know the history, So in internatio-
nal politics you cannot afford to be hasty,
you cannot afford to do things which may
do greater harm than good. s

SHRI ALADI ARUNA  gliags V.
ARUNACHALAM (Tamil Nadu): We
need flot be hasty, we understand it, but
for how long are you going to be patient?
Tamils are being supprcssed and massac-
req for the last three years. You are
only showing lip sympathy and concern.
What is your constructive alternative?

SHRI VASANT SATHE.: Thig question
could be put to the people of Tamj; Nadu,
What actual constructive help and assis-
tance ig being given and what iy being
done, all these thingg are not to be spelt
out and told to the pcwspapers or. broad-
cast on radio. Those who have the sym-
pathy, those who know... ¢

SHRI V, GOPALSAMY: Thig ig the
concern of India as a wholg apg.not of
Tami] Nadu people alone because you
serve the people of Tamil Nadu,

SHRI VASANT SATHE:. For those
who are asking what the Government of
India is doing, my reply is that nobody
can do more than what the Government
of India is doing under the circumstances
and this is all that T can say. Ours is not
lip sympathy.

[RAJYA SABHA]
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SHRI ALADI ARUNA alias V,
ARUNACHALAM: As far as African
countries are concerned, you are leading
a movement for them, you are mobilising
world forces for economic ganctions, etc.
but against Sri Lanka you are not taking
any constructive ‘gteps, that ig our case.

. SHRI V. GOPALSAMY: Your Gov-
ernment is continuously being hoodwinked
by Jayewardene.

SHR1 VASANT. SATHE: Unfortuna-
tely, our hon. friends do not know that
it is this Government and its representa-
tives who have becn constantly talking
not only with the Government of  Sri
Lanka but also with the militants and try-
ing to resolve the matter. This matter
is not something which can be forced
on cither side. This ig a ticklish matter,
thig must be appreciateg and realised, This
is what our Government is doing. We
have not let go a gingle moment. Prac-
tically, every month some One or the other
is trying to meet, negotiate and find the
way out, Therefore, it cannot be said
that thj; Government hag only lip sym-
pathy to the problem of Sri Lanka.

SHRI V, GOPALSAMY: Your escalat-
ing policy hag helped Sri Lanka and
Yayewardene.

SHRI VASANT SATHE: Ultimately,
in international politics, ag I said, yow
have to be careful about your mational in-
terest. Today it has been declared - that
Pakistan has made a bomb, it has a bomb.
Theiy own man, the Director Dr. Khan,
has declareg and thig is what has appeared
in the news. Under such circumstances,
how cap you gay all is well cricket diplo-
macy is going on and, therefore, we do
not have to be worried, we do not have
to be concerned? Thig Government's at-
titude and our young Prime Minister’s at-
titude is that we must be cautious, we
cannot take- chances as far as defence of
India i; concerned. And all the same our
attitude is for having good relations, for
having peaceful relations. On our side
you cannot point out a single act which
could be called ‘provocative’ to any of
our neighbours, or to any one in the
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world. That has not been the tradition of
India and that has not been the tradition
that is followed by this Government. Cau-
tious, yes, We are and will continue to be
because’ we cannot afford to take chances
as far as defence and integrity of the
country are concerned,

Let us not wax eloquent about growth
of communal virus. The biggest responsi-
bility of not allowing communalism to
grow, a apprehension to grow in the minds
of smaller groups or minorities is always
on the majority and I also agree  with
Shri Vajpayee and I do not want to
consider the word “Dharma” in its nar-
row definition. Dhariyeti Eti Dharma:
The way of life that forgeg the who'e so-
- ciety, the whole people—that way of life,
that code of life iy Dharma; that is our
philosophy. And if that js our philoso-
phy, then we must harken and call back
that heritage which had the capacity to
absorb all the strcamg that came. When
you lost that capacity, when you became
stagnant, it ig then that you lost your
Sanatana calibre. The world “Sanatana” is
eternal, ever flowing—that character, that
freshness of our heritage, of our culture,
of our way of life. It is not in vain
that it is written at the entrance of our
Parlaiment:

nq fasr: qdy 3%
TAAT ALHTE (T |
IERAMTEMAT T,
TIET FTHEFA 1N

This has been the philosophy which
Vajpayeeji knows very well. We have to
restore that, and with a g¢ense which the
President has pleaded—to give a call to
this country. So much of our energy today
is Jost in what? In denigrating each other.

g fei ® *gy & el e,
TH zTT CASL D w‘rcr”r T ITAA
¥ @7 § And what is called the
crab culture,
Ug W FI FIA TP TS, AT
S, 4T T g N FT FeA——aFF ¥
FEATE |
2001 RS-—10
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d Farar g Aot 5 oag w oy
@%W% (e 21FHT ﬁ%ﬁ%m’a
@ (g sy, ar S 9T IFT Ag
TAT, FTFHAT TTET FT ST WY G
AU 2 S i -1 U o G N a1
I R (5 o uw FEET FALC AT
Eﬁ“r YW T, AT gE SERT 99y
FX @'“ﬁnrr | @1 zafay #:1E ST AT
g aE "war |

ot wew fagrdtawddt 0 F A
quEer A fF oW wnaerd

st FEa AWV ;WA A7 A8
, SfEy dwE 7 w1 @@ o gy

| @ AT St g FFIT FEE
S §, U AW HT @ ST EWrE A
FEAX IH AR Wiw, A4 T 9
¥3q H, 9 W W, qIA g A, aw
ﬁfwa%rq’cammtg“rémﬁ
AT @ gET & WA HEH U
AFE (G AT W g g F 6
AR FT T FL AL ATE G HAT
AMEAT | gL F § FR AW & g
AN (g3 T dF W H A&,
qq gw W AL W aE |

qHl gl wWgd 2 W 29 g,
g TEE—udY ArAr dsfaed #
e FT | wEr g, (Gl §
WY FT | omar g, fadiw § aw
SATRT TIeS WSS of SaT 8 WX qAWR
9T FF AT g 7 aew s,
9 clwmnfes aw & Sar (e
qEesl I A &, w9, Alaw Sver
|1 qEF 80 TS AEA o AT §, WA
w1\ oW owE R ? R
ag 3 [# I [awea se mfeady gemr
% waled & @ & T aa 9 &)
[T faegar fainft faeew & &, fA<
€ 30t @1 @ 7w aw F fom,
g g qww 1 ag fag A st
fx g4 3@ My ¥ g5 qfew a@r
g gﬁmﬁmr{mar% 1 fewet
ff da ¥ g7 o Al AT g |
Fifer wsr guta @ ag a1 §
fo g M ngw, FE G § T
Joafeq g@ &w # afk = F v

q
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THREEY A T G AT g .
HeAT, TAAT G 911 g AT
57[? LSRRG qu‘ﬂ' ET\T iﬁf]’ 3;‘-[?
w3 q FFT ? gIte A woy A}
gad F @aedt ¥ A¥ g § fw
TS, T FET WM F oFga FiE
Afswe, g7 =g AT AN ('°'4'<'a'ﬂ'?-r)
qq 43 § o< A ww Ay § @
FIR, %0 THWX TW BW F frars
§ arydt ff ¥ § @m w1 wEAr
qMEAT § W mEAw Sy o
oA 7 g e @ sniufaem
F Mg A SERr A Ak gaAr
fr sgr Afarang (7)) 98 MaF 3.
ger faor &wAr 931 IEF FAT AT
CEUCE L
W AAAW F @ W R
LT § 1 gaTg |

st ageAfex (fagiz) @ So-
guTeRer wERw, Uwafy St & wia-
qIOr & gdg F S FeOT ;AT
I Y AL T w7 AN SO

T AW F S & fae wrga Fo

R fags ¥ #wgamo F g
g A TRIT FAEEEr &1 "oy

& fau, fewim & fag sk fade

U F WMTTA & q9= F fag
g frg & SEdr s9f W A
g a8 wg; g &, § sawr awda
T § 1 AfEw A X wregufa
w1 ag #fwama fedr et mfew
¥ T qTIT & T AATY | TEH
ST AW F WA agd & §we &)

gt & ®rE g Ag0 fAwen &
gix 7 & w15 g slonfa Fir o
g foraa ag qwaAr g f5 3w o §
g9 T AW FT A AT ATET &1 UE
=1 & fF gf FQwar & ame 9%
g7 Amae feqe F971 9 917 qX
fag s w1 sl A @ &,
foad wam #f & goar gd R,
forg® wara wsat F s &oT
gt @, g 7 frv gw fede ww

o wet F ogw W
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FLT a9 98 T aF g9, 48 weawa gl
qeFiSE e g 1 gdfaq &
gy =@ f oaw fad S TR
T ORTH g 1 TSI ST A W
agy emd smFfa frar B s omw
=g § 5 3w A dypaficy ®wA
wfeam o & g faar &7 F3 @
THIT &, WS FET, W AfeH FT
¥ #ifsig AT gar & Ffgn fv omw
wegAT & 7 W W ar qgr ww
W g1 WX MAET Sy frnw
g f5 aftew fer & @13 ¥ a1 aga
Ty § Afwd vw @d Fas 99
F T H A A fwoag feg us
FT 1T HET & | IT AT FNT gEH
Foadt mE @S gy AT TAl
w1 A a3 ML ot sTE @AW
TT T WL A0 T Afewg ar
g 3 T wwafaw § ar uw
wHafy &1 gMF IR TH A
fawa fgrg afowg o aonfaw €
ar Ty S 9EE X W oaa ad)
o & 7 w3 St wmaHy
A FAEr 7§ I wkSg g
A ot 3q% Y MuF T F AW §
R aw s Afr § N wmeR aw
F ST AT WMT T wE FAr
w &7 rmyg fay wonw #Y we
mE g IgH Tre g o fRomg
it F oA 0 W fgem wd faran,
JET F ATt § fgear @ fawm,
afd @9 & aadfaat 7 faq faoei
Znt & fgzar fagav . @g @ faar
g 2 g Waar TEf Y FW
Ay gafrcyerar 87 guv ol OF T
o7 frar a1 f5 qfeem o & e
g faaar, Svag F@ig @i faenar
a1, FHT JET g wOIAE A J
AT 19 g7 faar g w9dr wedy
THIT &1 g7 F 9K Wq ¥ &F
@y g tv gawt gfagw § =t weay
1 A I MT ATAT TAfTAT @
T OST OW® E SEY @ ¥ SAqar
7@t F gmR fawr & W wgEdw
St #r e dpafow feadd ar
FA-FHA WA JFALGH  dET
EWET A TET g, dfed St & Iar
Fm @A FHQAT T U M FT
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% § Jgqar 7 Fgy, | AW
aq F1% @r @ & 1 dfeqiza S #r
T FZI gT Tred T 7 Fgr 41, J4AT
gar &1 w41 § w9 § v Iwar
dmr ag grar wfgey  ar dfsmea
W oq T, $ a0 A, 9 F IqAT
S & g, §r IFY aTAr a@gro
gfeq s Wy J IR AR TIA-E
fear 1| afex ot ¥ w7 5 f90 q19-
qIF FN 7 @ sAr faay ax #
fas Iwar F7 AU, Y I, T
& ar wzr g1 f& IFAN I @ET
qrg g1 dfes s dra-Tg # gEdd
F faq #gr a1, 7w o agl &g ar
1T AT W gE FW FT W@ &
T & & aE@r ¥ W@ § ) A
o4 Tx wagr faar ghm 9T F
AT A T AW w37 fanfar
ar ‘g fanfaa” a1 g 919 et
Far waEa § greastfas =1 ¥ -
§97 w ) XHEW @RT SIAA
gl g e ww wE W oA A
ama v w0 40 T ¥ usw fag

§ f5e 37 ag a9 /¥ gQ g?
F ST UG A GIF fagzasrd
guEeTHl ¥ IaAr & 7 A9 =90
SET F1 o# weafy S F =Y
qUATE H FgAT It FT R ) Ag
HB JIT &, GIY AF JIT & | T
o Tx q37 weur g § fa gw a
A & T FImE ¥ WAL WINT
o= frg ) 98 T17 9w § S %
T P A1 79 TR ' My
A T MAE, FEET HITE, FE am
USRI 1 G A 0
¥ fo ww fwg ww 9 WA,
ffT A 9T FAT W FH W,
R 7T Al HJrw @ § 1 zafag
¥ wawr emA mwlgg s, Sy
7T qIETT § WL F AN
2 37H 9% ma w5 faFEer R
& § 78 wT g¥ ) e qrwnfaw
qrs{l & A TF & 1 TF AT
W @y &AET AgAT E AT
Fw g fF wxoq ¥ 9T oFAT R,

qegAiw § v gEr § AR fAEie
o IgwRy ¥ O I gq &,
e s § wrg T oAg gEr ?

[2 MAR. 1987]

on President’s Address 294

o7 guer Far dfwg, fagsr ma
At et [ § A g A,
qg 3T AW T & AT AL 1 WO
T FT T g, AT AT FT =TT
A & gw _qwEer ww § AR
T gH % gYE | gW wwy
am%qwm'gw%‘rgsrgrqgr
RICKCTI < SO i A e
FHfEE AT AT FL, ﬂﬁl—f Fmng
T @At 1 A T g W
faae & @ w5 w@@ &

a1 "wgAr dfq Fr g wfwg
afs w7 =ga & fF @ ggan
1 o w71 T e S fegreagor
F g | ARG TEA AT HgAT
s afege @, = W @y fr

EEE i i TG it

czax fag  mgsr Qe
g F@r g & owwd dwg #
w4 fwan, mow osmaw ¥
uRs F#i fRar 7 @ @ 9=d
qr | mae weel wT faar | e
g8 gumar fa fowa wow oae
frar ga-fama & 98 gW muwr
gar & | AfFT AW W FTETEAT
St # omeEar @ osW F g
ST @ E froag ozm § A @
JFAC | W 9g IFA IFT ITGRN

wW F @ wWihe g TR A

g & it ag w81 g v AT
Iw F@r a1, wewr fEmwg s
a1 WX &Er gqr ? Wi AW

g & fou aga ;=T wW
@I OE Hﬁﬁw‘m AT
afeq |gm‘<’T gt fowraa arsaEy
st =it gy maew fae ¥ &
Srgwafa AgeT, TF afvg § agd
TIHT AHT FAET A Foar fowar,
afFpr =g wra qUfgd w1 AT
I AT | §g I AT,
ferra | araﬁmwﬁ.gﬁfgﬁ
# A gam & qAfeq W@
g o AR s fR o
ereY g owdr ®, WT FArT AEH
afgg | wro wwE Fwwe gOfed
¥ owgr f5 g wwA a1 agd
o1 8, afew Agt fawam & oEm
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W|E S agr & ) afs v wo AT
A qit fegz & feexmr 7 owWa
FLAAT Fr A FAT WA FAAT F
o A vz @} § b oarAr TEAr
FrE FIr [fseg 1 A g 7 TG
2 ? Ay g ag fawrg §
qraar J AfT & ITF WTF TWEA
wrgAa & w7 § 0 gfwr g {ar
w1 fgFg gfra @
& qaaaif 9T Jew g :ff § ¢
qQUUHT Ag A WA & AT AT
g 1 dng ¥ sm@ fag gfas §

ik 7z fug winTifedt & fgqrs

o A% w1 qfer FToeEr S
¥ AFX § AT qieTHAT AL I
at + ag gaEL { a0 g9 A9 3,
gaar A st AfwT

TS I A IR
gk Tszafe & wiwagow ® w4
agf # & 1 Sy I FAT 9¢ 3s-
feas fawdm & 1 s w3t Q&
g f& gax g3ar 9wde IA4T FPO4r
2, TOX qWdz AT FIFLAA GE
§ 1§ oA garr Age w5 Fx
e Fve v Y Sie fgar ww
ar wrex mias ey § w51 § &
3655 YT q(F 9¥S T L A IANT

@I W FAI Fwgar gar §

dt 1,19,606 AIT [Faq AT FLI
gy & Iwd 3, (WI¥ gL oAd
4 KW § | A g wyar [gad
wT A ANt #w X W & WA
wde ¥ WEF 5000 wAT F AL
gt # ;g Fql wF WA
¥} FEm A F@Ed 99
1 4,271 FA§ T IT TLC
e IgHr g9t F Ah vy § 7
AT TF JIBC F @y § ? g
@ F o# Ay @y § &
xw ¥ oww o gy ?

JgANT HYYET, I H R
g2 A o IQqOcd GO wewdr A
40 awl ¥ grg oft, @r 73 AF40q
wgr Add, Far FE¥ ? weAe 0w
qaf WFOT F A H W NAr @,
97 wfy & w7 fmyr &, g%
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&l F40 JAB0 ACARC F qHC Ty

¥ rgw WAy § 3@ aa W fw

Ferfaa grar =ifgy AT gad [

7y A5 g wxfdy 1 g7 qw FH §

gr f@as ff & g7 #Ax §

f& Sar wfg & Jr gard wat

¥ fredt sifs & atf = gladr
F T FC W W ITAT IFT

qqq¥ X F foqr Fegfat a8
g 1 A% fraigT gFar oa@r A

gt (& FudAr |yr f Sq 1 3eAg

g WIy FAF FOOFowd

gefy Afgdt F ax §F i
FAFT AFI T F qlw gqe

qt & &y Awd ar S gr

F¥ | T KT G WA G AT

§ (988 aam @M Hi93 Aisd

& Lawd g OAF A AT HTHRT
WM WEiq & ! S99 "wwa fzia
g4 ¥t AT F FE A A4 TATH

fegr =0 @& &< UST WF QT

g T 9 0 wW{A 1971 AT
Y WT | T FT A YL AT
gar & AR I F AT A Wi
arr fzar & 1 wft WIS F1 LA

g ! @lEr & qgeAy, fqga &0

At 1 Fra wqz A wroY
FAT A FIM | g F QY
gz & & F9T WA w0 IST FN )
ar A He FowT AT !

qf@aT /W & ASE AT YR
Fr sew g (oad fqqr gr 2w
w owor w5 T30 axy & " g
H OAGE TT TAG E )

F  FHA AAT WAH g
ffa & & 1 wa T WA AT
FA @ 0w gor qfg & W &
gar a8 (F & &7 T I T4¢ AL
FIF H XX IT TAT | [T H(IA
g7 "W RIRAS F T T2 740,
IfFT Heqdr S wEimfres grgw
g IEHC A AT FFMOET W4T )
7 qeq qfd ¥ @y gy § &
IR G F AT T @ qF
SO A1 T T [ N { - O
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zqfaT TW &F WL wIAr Aifg &
FILT FAMT G ET TAT B |

# & Frdt F FAr WL FAT
Agar §  faaw ddwown e T
g i® 3§ & AT AT qaT IAH
gauy (gar + Flea ug TIq 97T
roa me T & F Teeamdr #
wiream & W & qwsr N5
FAT F 1T TG W FE [Fac
g9 1 gad & #C I TIF A4
A mwr ww & feeaAdt 7 owig
AL @l Xy E | AIGEE T\ q
qT T oA@ FT AT ?ff”r SRED g
§ 1T waF A Ar-qAAT
3¢ v@ f(gar, I § 4% IAT
waa a4t fear f& gad an F
t 1 fg3w afgq #1 {199 @
glar & ar qiffea & Fieadide
# wgd & | AT AN FT ogerr
g @ wads & FEI L AT
Fi§ (@ «@ =mose w@T  ar 39
FAL IE A.fa & F§ wadr A
FL ARAT |

&l A ag & 5 i waide
F Fefafadr g asr § fwwdr
st WY g IIT wA AALAT §,
Fo8 a| § Alew wEw T@
ug z = werma q¢ oy faeE
g oo W OE AR IW H'q'u"\' 9T
wiar & faa w@c wfgr

fwd, § #43 ¥ 77 sy fqge
F g ¥ Fal &G FJIW g |
fage w1 Ao wdl ¥ fergend
F qa ¥ ®iE fqn § | di@deq
¥ ooF Wt @3 gai ag g |
Fgqz ¥ f9ge & s sﬂ ag’f
g

ofy gu&a SR AR |AA

# fgre & A4 &3 gud ...
(37qui7)

sit g fww o fagre &t
iy Rfaae fufves wg @ & 7
adr 8w FT @ & | fage &
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gar F@ 9t 1 oA fagre &
fazr fear & wit@ & 3@ ¥ )

usHfasi @ sgaFzE ¥ oF
%% g | uadifay s @ fem
T =@ ARz fEmae &%
afefers & Wy & 1 @@ @Rl
¥ g & 1 fage & oy qqotﬁo
AT AOF T F § T T FEAIATL
ainfar § | TF fear syass
N W@ ¥ owF qg W AT
g war | IAsr s A gAAr w4r
wifoer gafy ag wifas sdm7 &
AT W R & ar qF  HITH
fagre & @9 FANT I T )
(s2qam) @ T fagre W d
T & W & wF fagrg ag
g & us qQzarg et a9t ¥ d2
g #W1 15 gARX AFGL IUAMI
g owF 1 FE @ A oy ey
ge § fwq ag sgr Iawr A@qg
g | ag wiafaar qag § § 1 fagc
airre 7 ferd s 5 ogr ™
® FAET AGFT AAY  AIIAT
BISAST T IAMN H FIT | HAH
FIHT & qATAT F oIy &
AAIAAT T AT gAYy § fw
T T A G A Fox v frIe
¥ Tgd AF § srafaar qIC § 93t
it wAgy 9w ¥ v W& g
IEIE S SR 01 ﬁ fagix  "wR
T & faa fare & giA wiE
7 sy s 2 fear f5 soF qufes
@ gr fygre gmr wfgm AfwA
T FAz Ig qr  fqam A
wdt, foifr w7 & § 1 fage
qIF ¥ FLAr § fF Jgi-orgr quA
aifas wat ﬂ‘-rq gw & 93 S
Fa1 3 difwg e WI"TﬁWf IATER |
gafag & o7 ¥ &7 @ o« f5
AT ST FY g1 I 7O
2 18T Aty A I3 Sqar § WY
g 1 gAt ard @wigg agt 9T WL
g 13g 9t "Wl & 1§ IAA
garm =tgar § 5 fagre w1 =t
7g ¥ 999 FA gARAT € ) fage
¥ 999 0w Afe AT FAL g
o faadr &1 Nd gIgERE T
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g AT FT T 99 @I g | fEr
¥ grsr qrdl s w«@r Wrog |

Fat dmwa § faga faww #
vy qA (%ﬁwa“r gt t‘taan‘t)

@y |

ot wgeed faw . @aw Al
N QA TE § A FEWE qiFg FI3
M & | WX WAFT TF g al
mﬁqf*wﬁma%nwa\r
TN OE VT ELE R G
W w9 ¥ gaw qmeE oo

FET ARAT g1 WIfFETE AT
IBWE | AT AT G T W@

yegafa & sfawieer § I9Er ==t
gF @ ) g FEEged ¥ &
g"rmam%nmaﬁmg‘rm,{ﬁw
ﬁzﬁgﬁﬁmﬁmwaﬁrrﬁmu
azawgufmaﬁa'&a\rg‘rag“r
whdl el g & 1 g AW e
rdfifie #%, gF A AT Awe
9 @ F dm
#E GagIfAs NEEE AEl F
T queaT 9X fa=re A€ ®
Tt F Ao R #TOFIT
| AT @O & g dar
gaar quer &1 fagam @y Fifag
st faesr g€ wid § W9 W €}
st w3t a0 w1 A9 #T oA
! gudr fawdr wmmt #r oA
g7 w9 fgEe ®f@m ?

% 3
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Eﬁ“r’r%fq aft ga 1 fafawr F4,
T wEA™ F o wEE | @
gIHT TSAfT ST F ATIT F GATHN
& & T fAq 4% wgr 5 gz fedy
TaAtfas w1, gw  &r afefeafasy
QT TRIET § @EA a5 S
& g ag @ fedr faedy wfes
F U H g9 8 | 1 WK B
q9, AU HASHE F qr9, weedfa
ST #1 geEg ]AT §

SHRI KAMALENDU BHATTACHAR.
JEE (Aassam): Respected Vice-Chairman,
I take the floor to lend support to  the
Motion of thanks on the President’s Ad-
dresg moved by Shri Bhuvnesh Chatur-
vedi. Most matured politicians, most sea-
soned politician ang most honourable po-
litician, Shri Atal Bihari Vajpayee  has
expressad his wonder as to why in  the
Presidentia] Address there has been a men-
tion of the name of Punjab State Chief
Minist>r, Shri Surjit Singh Barpala. T am
trying to answer this,

Respected Vice-Chairman, we all know
that in Punjab a fight is going on bet-
ween the forces of friendg of democracy
and the foes of democracy and under the
able leadership of the Chief Minister
Surjit Singh Barnala, the people of Pun-
jab hag shown exemplary and praise-
worthy courage to fight thy forces  of
fundamentaiism, to fight the divisive for-
ces, to fight the forces that are out to
destroy the unity and integrity of India.
On tais score, T would like to thank also
the Momberg of all the Opposition parties
who have lent support to Mr,  Surjit
Singh Barnala and I also want to thank
the people of Punjab, who have been fight.
ing very bravely the battle against the for-
ces of terrorism—that at least, for more,
the Opposition parties have been able to
rise above the party considerations, above
all parochial consideration and they have-
shown exemplary wisdom to lend support
to Surjit Singh Barnala. I think, they
have beep able to disapprove the truth of
the famous saying of Anatole France's. I
quote; “it js human nature to think wisely
and act foolishly.” They have adhered
to the famous saying of late revered Prime
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Minister of 1ndia, Pandit  Jawaharlal

Nehru. I quote:—

“Where freedom is menaced or jus-
tice threatened op where aggression takes

place, we cannot and shsll not be

noutral .”

All the democratic forces of India have
shown courage to fight the forces which
are at work in Punjab to destabilize our
country, Many hon. Members even today
and even in their speeches have sa:d that
why army action is not being taken, why
forces are not btwing gent, why al] such
stringent measures are not being taken, but
here also, we must rememtor the saying
of Pandit Jawaharlal Nehru and 1 quote:

“The consequence of acting in  pas-

* sion are always bad for an individual

but they ar: infinitely worse for a na-
tion.?”

If we remempbz; the famous saying of
Mahatma Gandhi: ’

“an eye of an eye will end up making
the whele world blind.,” We can  not
take any hasty action,

[THE VICE-CHANRMAN (DR. BAPU
KALDATE) in the chair.]

Now, we must all put our heads together
to find out a solution acceptable to  the
people. of Punjab, acceptable to the peo-
ple of the India asawhole and we must
all ﬁght toge her against the forces of ter-
rorism, against the forces of fundamenta-
lism and we should remember the famous
saying of Subhas Chandra Bose and I
gquote : — O !

“The synthisis between. religion ond
national aspirationg i what ig needed
for India.”

Now, I think, at the moment, we are pass-
ing through bad days; we are passing
through the days of winter of  despair
but' I hopr, we Will soon come across the
days of happiness of gpring. Let me
quote the famous English Poet Shellay:

“If winter comes can gpring be far
behind.”

[2 MAR.
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Now, hon. Member, Mr. P. Upcndra,
who is not here, while participating in
this debate has referred to one thing that
Prime Minister, during hig  pro-election
tour to Mizoram declared some bonanza
and today, some other Members  were
also referring to it that hy was making
declarations giving Rs. 50 crores, 200
crores, and 400 crores to many States.
I will confine my discussion oniy to
Mizoram. Now, with regard to Mizoram,
1 specifically remember, respected Upen-
dra Ji saig that people of Mizoram were
not be fooled by the pre-clection declara-
tions of our hon. Prime Minister.

And they have got the Con-
4.00 p.M; gress defeated. Now, once

again, just t0 uSe the observa-
tion of a Member of Parliament
from the other House, I would
say that respected Upendraji is suffering
from an optical illusion. He has not
gone into the details of the election, It
is for the first time that Congress-1 has got
35 per cent voting in Mizoram. You
should remember last time when the Con-
gress formed a Government in Mizoram,
taped records of Laldenga’s lectures were
played and with that they came into pawer,
This time we fought against Laldenga him.
self.  What is the net gain? D:mocracy
has won in Mizoram, It ijs the same
Laldenga who questioned the integrity of
the nation, who questioned the sovereignty
of India, has gone on record saying, “If
once again I take 'arms, I .would take arms
to defend the honour of my motherland.”
This is the net result of the Mizoram
Accord.  Democracy has survived there.
Democracy has won, Congress  Party
might have lost; it is immaterial. But de-
mocracy has won, India has thrived and
that is very, very important for us. Upen-
draji is not present here. He said that
people could not be befooled. 1 know
Indian people are mature, They  nave
shown us the correct way. Whenever
there is danger o democracy, whenever
there is threat to our democracy, whenever
there is any confusion, whenever there s
chaos, the mature people of India, the
mature millions of India, have shown us
the correct way. Jawaharlal Nehrn said:
“I have looked into the eyes of the millions
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"of my countrymen and women. I have
seen a shining light in the eyes of the
millions, I have felt the enthusiasm of
the -millions, T have felt the fire at work
in those milliops.” It is thesz people
who keep us on the right track. If we
go astray, they use their mature wisdom
and keep us on the right track,

Mr. Vice-Chairman, on page 3, in para
9, it has beep said, “Government are
committed to safeguarding the rights and
interests of the minorities” This is a
very important thing, In Assam a new
Government hag come to power. They
have come throught the electoral procass
and 1 welcome this pew Government, 1
think when they were launchig their agita-
tion, they had one kind of an idea. Now
Mr, Profulla Mohanta is heading ike
Government. He ig my Chief Minister
also, as I am ap Assamese, Mahatma
Gandhi correctly said, “The spirit of demo-
cracy requires a change of heart.” When
Shri Profulla Mohanta was spearheading
his movement, he might have had one
idea, he might have represented the majo-
rity section of the people, But now he is
the Chief Minister apd he is the Chief
Minister both of the majority and  the
minority as well, Cardinal Newman
made a very significan;y comment about
Aristotle.  He had this to say, “To think
correctly is to think like Aristotle.” What
did Aristotle say about justice? This is
what Aristotle said, “Justice consists in
tolerance of the majority towards the
minority.”  This is the crux of justice. I
believe in the Assam Accord. 1 want full
implementation of the Assam Accord be-
cause it was done by our Prime Minister—
as also by our party president, Shri Rajiv
Gandhi—and T do not want that even a
single true citizen of 1India shou'd be
harassed, Some people are being harassed.

SHRIMATI BIJOYA CHAKRA-
VARTY: No, there is not a single harass-
ment of any minority, Can you point
out specifically if there is any harassment
of the minorities? No,
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THE VICE-CHAIRMAN (DR. BAPU
KALDATE): Madam, you can make your
point whep you get your turn.  Please
don't interrupt.

SHRI KAMALENDU BHATTACHAR-
JEE: For the information of the honoura-
ble lady Member | am referring to my
fathér who was a police officer in Assam
Police in ‘20s,  Please listen. In 1920s
my father was a police offier in Assam and
we have beep living in Assam since 1898.
My own brother, let me tell you, my
own brother has been served with a ‘quit’
notice. My own brother. I am citing a
specfic example, My owp brother has
been  served with a ‘quit’  notice
I am also saying that there should
not be a single foreign national jn Assam,
and all the foreigners’ names should be
deleted from the voters’ list. I am one
with the AASU and I am one with AGP
beause 1 also believe in the Aassm ac-
cord and T am also saying that there should
no: be a gingle foreign national in Assam
But no; 3 single true citizen of India should
be harassed. This is what I most respect-
fully beg to submit before this honourable
House, Buy thijs is what is happening.
My Chief Minister may not be knowing all
these things and some  ultra-enthusiasts
might be harassing the people. 1 am not
blaming him. I have said that I have full
respect for and have full confidence in the
Chief Minister and T think he wil| protect
the interests of the minorities, the linguis-
tic minorities and religious majority,

-~

Now, Sir®on page 4 of the Presidential
Address, in para 10, it hag been mentioneg
that one of the main policy thrustz is:

“A new orientation to or agricultural
policy and taking the green revolution
to the eastern region.”

In this context, I want to submit one
thing most respectfully to those speaking
in termg of taking the green revolution to
the eastern States, especially Assam, T
wil| confing my remarks to the State of
Assam only. In Assam, Sir, there is
a permanent problem. Every year there
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are floods in the Brahmaputra river and
alsg in the Barak river. I think the Ceatra]
Government should release funds in a li-
beraj way to help th: flood contro, mea-
sures in order to fight effectively the
menacs of floods in the Brahmaputra river,
Once again, to fight effectively the menace
of floods i nthe Barak river, a project
known as the Tipai Mukh Project was
taken up and the project report has zalso
been submitied. But there is an attempt
to sabotage the whole project because it
has been shown ag a very ambitious power
project. The whole project could be res-
haped and made inio a flood control pro-
ject with emphasis on irrigation, If this
is not done, every year different town in
the Barak valley will be inundated and
this will cause damage to the extent of
croreg of rupees.

So far as improved communication in the

North-Eastern Region is concerned, you -

know that the North-Easteon - Region con-
sists of so many States like Assam, Tri-
pura, Manipur Mizoram, etc. So far as the
condiiion of the National Highways in
the State of Assam is concerned, they
are really in a very very bad shape and
they require immediate repairs. A road
bridge has to be constructeq at Katakhal
and there should be a diversion from
Katigarh up to Silchar via Rani Forry
and there should be ;pother diversion at
Chirukandi up to the Link Road near
Silchar, These are all concerning the
National. Highways, There should also be
a railway bridge on the National Highway
No. 44 near Karimganj Railway Station,
(Time-bell rings). 1T am coming to the
end of my speech very soon.

Respacted Vice-Chairman, Sir, the pzople
of the Barak Valley districts of Cachar and
Karimganj have been demanding for a
long time for the establishment of & Uni-
versity there and they have been peacelully
demonstrating and the students, the guar-
dians and others have been demanding for
the establishment of a Central University.
The Prime Minister has made two or three
tours to our part of the country very recan-
tly and we have represented onr case and
many delegations jrom our part of the
country thave also come to Delhi and
have also submitted a memorandum to
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the honourable Prime Ministzr. I think
the students of this part of the country
have already become very restive and they
are saying that unless and until they go the
Mizoram way, unless and until they go
the Punjab way, they will not get anything,
Therefore, 1 would like to point out
that here also we should remember  the

famous saying of Pandit Jawaharlal
Nehru:

“Revolution will ensue if evolution in
the right direction is not speeded up.”

Now, denial of this demand or to put
it off indefinitely will keep the students
agitated and will keep the guardians, the
teachers and the masses and people  of
this valley in a'state of turmoil, And we
should remember that a pent up desire has
very many outlets, whereas the construc-
tive approach has only one,

B:fore I conclude, I want to say that
there are disturbing trends all over the
country,  There are forces of communa-
lism at work and forces of terrorism at
work in Tripura, in Assam, in Mizoam, in
Manipr, in Kashmir and in various other
parts of the country, So we must put
our heads together, we must combin: to
gether, and fight against these forces, and

"we should remember the famous saying ¢f

jawaharlal Nehru:

“The paths to peace are difficult, but
pursue them we must, They aloa: will
enable survival and  fulfilment, ‘The
journey calls for patience and toterance
and belief in our objectives, They de-
mand more than all an equation  of
means and ends. They ca] for the
endeavour of ug all.”

With these words, I support the motion,

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, jt is a most painful para-
dox that members of the treasury benches
have moved a Resolution, a betraying Re-
solution, 1o express their thanks for
the Address delivered by the hon. President
of India, It wag a lip service by ke
members of the treasury benches, May I
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ask a qestion:, Cap they touch their ¢on-
science, touch their hearts and say
whether  the highest institution of this
country, the institution of the President
of India, has beep shown the dus res-
pect, due courtesy, by the hon. Prime
"Minister of this country, by somc of the
members of his Cabinet, by some of the
Members of Parliament belonging to that
party?  Definitely no.

Sir, it will be very relevant on my part
to quote ‘India Today’ of February 28th,

hi

1 quote: -

“For the first time in India’s constitu-
tiona] history, contact between the
head of government and the head of
state has been kept to the minimum and
the President has not been consulted
even on vita] matters. .. .For almost two
vears now, no Uai-n Mindster bas offi-
cially called on the President of India, not
sven whep summoned.”

Sir, I quote again:

“Not only was the hon. President of
Indiy forced to turn down invitations for
official visits abroad, Rajiv 1lso refused
to call on him to brief him on  his
own foreign visits—a major breach of
protocol.  Moreover, important govera-
ment documents were withheld from,
presidential scrutiny and he was not even
given enough advance information about
Rajiv’s frequent cabinet reshuffles. On
at least three occasions, the President
was given just four hours npotice for the
swearing in ceremoney.. .He has
made just four foreign  visits—
only one since Rajiv took over—in his
four years and seven months. Over 40
foreign invitations to him are still await-
ing clearance from the Government,”

Sir, even when the President of India
wanted to get some of the reports, that
Government did not respond.  This is the
courtesy lhat has been showp to  the
President of India! This ig the respect
shown t¢ the President of India! Now
you say: Yes, we have to thank the Presi-
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tent.  Mr. Vice-Chairman, Sir, never be-
fore did it happen like this, = Whenever
the Prime Minister goes abroad, whep he
comes back he has to brief the President.
Has this  been done? This is my
question. I expect the Prnime Miinster
who, I understand, may intervene tomor-
row, to clarify this, This question is
being asked throughout the country. It is
agitating many minds,  Sir, Shri Bhatta-
charjee referred to Subhash Chandra Bose.
I am very happy that our friend from the
Congress (I) party peferred to the great
Subhash Chandry Bose, I am pained
to see how the daughter of Subhash Chan.
dra Bose, Anita Bose . and  her hus-
band, were treated whep they visited this
country,  On January 31, whep the hon.
President gave 5 receptiop to the couple,
Anita Bose and  her husband,
Doordarshap was informed to
cover the function, A pumber of Union
Ministers and Congress (I) M. Ps. were
invited to attend the function, Many
declined the invitation, Not only that. The
story does not end there. Sir, op the
Republic Day, when the daughter of
Subhash Chandra Bose was witnessing the
parade, the hon.  Prime Miinster of
India did put a question to Anita Bose, the
daughter of Subhash Chandra Bose, Are
you the grand daughter of Subhask Bose?
Touch your hearts and tell me whether it
is a question to be put of the daughter of
Subhash Chandra Bose. I it  not humi-
liating and insulting to the daughter of -
that great man, who has shown tremen-
dous courage and made marvellous sacrifi-
ces?  This is what Anita Bose told a
correspondent of ‘The Week.' It is publish-
ed in their edition of 15—22 February. 1
quote:

“It is not me but the image of ‘my
father that they seem to be scared of.
It is extremely petty of them to treat me
this ~ way. But what hurt me
most was the way the Prime Minister
behaved. He 'asked her at the Repub-
lic Day function whether she wasn't the
grand-dabouther of  Netaji, Anita = be-
lieves that he asked the question delibera-
tely to snub her, Way back in 1961
she had stayed in Teen Murti Bhavan
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and it was Railv who had seen her off
at the airpoit,

“The Doordarshan blackout was evi-
dent even at the seminar in Calcutta.
The whole thing was zbout Netaji but
virtually nothing that Giani Zail Singh
said about my father was reported in
the television coverage.”

Is the television media the family pro-
perty of the Prime Minister or the Cong-
ress (I) party? Is it the property of the
ruling party? There was total black-out of
Anita Bose. Mr, Advanj raised the ques-
tion in the morning regarding media cove-
rage. This is how the daughter of
Netaji haq been treated here. The sacri-
fice of Subhash Chandra Bose is not in-
ferior to the sacrifice of Allahabad fami-
ly. I respect Pandit Jawaharlal Nehru.
I have respect for Pandit Motilal Nehru.
T have got respect for Indira ‘Gandhi.
But the sacrifiice of Allahabad family has
been rewarded. It has been more than
rewarded.  All these years they have
been given  the rewarg -of ruling this
country. When the daughter of Subhash
Chandra Bose visited this country, is it
the way to treat her, the daughter of
Subhash Chandra Bose? (Interruptions)

Mr. Vice-Chairman, §Sir, *here is a
famous speech of Subhash Chandra
Bose. When the sons and daughters of
this land rose under the command of
Subhash Chandra Bose to shed this blood
“to lay down their lives, this is what he
said. I quote from his speech of Septem-
_ber 22, 1944. He thundered :

“The Goddess of Liberty demands
rebels, men rebels and women rebels,
who will be prepared to join Suicide
Squads—for whom dgath is a certainty
—rebels who will be ready to drown
the enemy in the streams of blood that
shall flow from  their own body. You
give me your blood, I shall get
you freedom. This is the demand of
liberty, “Shouts arose from the audi-
ence, “we are ready we shall give our
blood: take it now.” Netaji continued,
“Listen to me, I do not want your
emotional approval. I want ebels to
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step forward and sign  this Suicide
Squad Oath—this docum=nt which is
an appointmen; with death on the altar
of the Goddess of Liberty.” “We are
ready to sign”, came back that answer
from every corner of the Hall. But
Netaji said, “But you cannot sign an
appointment with death in  ordinary
ink. You shall have po write with
your own blood. Step up, those who
dare, | am here to witness your blood-
seal for liberty for our Motherland.”

Even at that point of time, though he
had differences of opinion with, the
Father of the Nation, with the Mahatma,
he saiq from there, “Oh, Father of ocur
Nation, Mahatma, in this holy war of
India’s liberation, we ask for your bles-
sings and good wishes.” This is Subhash
Chandra Bose. And his daughter has
been treated like this. Sir, T know most
of my hon. friends from the Treasury
Benches will fully agree with me on this
point, on how gshe has been treated.

Sir, abouy the foreign visits, I said that
the President of India was not allowed
to visit foreign countries more thap four
times but our own hon. Prime Minister
most of the days is out of India. And
T quote “India Today” of September 30,
1986. ‘“The Prime Minister and  his
staff have spent an equivalent of one day
every week abroad, remaining out of
the country for a total of 77 days out
of 559 days. I want to know: Is it a
facy or not?

st wiflm @t (s@7 9dw)

IJTEATEAET SN, WALAT Hl I §
f& wwd guamwEr St fEedr T
argT wuooar ey gseafy Sy
feasit s FET MU sEEr famwr
agr ¥ "7 AT 7 IS 4T grawan
& Ak fema JF7 & wseafy oY
#1 T frax someid € & quvAwer
ST F, TE G TEFT FAT AW
2., (|aaw). .

SHRI V. GOPALSAMY: Mr., Vice-
Chairman, Sir, T am telling the facts, How
many days is he out of the country? The
Prime Minister has spent an equivalent of
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one day every week abroad, remaining

out of fhe country for a total of 77 days.

out of 559 days. “The cost of these
frenetic forays—now hang on to your
seat-belts—is Rs. 20 croreg so far." Sir,
ou; hon. Prime Minister has visited al-
most all the countries of the world. Of
course, he is our P.M. Yes, of couise,
our P.M., our Picnic Minister. Our Pri-
me Minist>r has become the picnic minis-
ter touring all the countries of the world

Sir, what happened to our hon. Prim:
Minister on 21st January? What happen-
ed on 21st January? Sir, in the SAARC
Conference, is it not , fact that the Pri-
me Minister of Pakistan was given to
understand that ouy Prime Minister will
pay a visit to Pakistan? Whether such
an impression wag created or not?
-When the Prime Minister of Pakistan re-
turned to Pakistan he said that the ‘Pii-
me Minister may visit’. When the ques-
tion was put to Mr, A.P. Venkateswaran,
an excelleny officer, our former Foreign
Secretary, when that question was put to
him, was it wrong on his part tg say thal
‘the Prime Minister may visit Pakistan’?
When this question was raised in the
Press Conference—Sir, I am very sad
about it—our hon. Prime Minister should
not have lost his temper or his bal-
ance— what I could I say?—and said,
“You will be speaking to a new Foreign
Secretary soon”. That day Mr. Venkate-
swaran resigned his post. Ths whole
world was watching. And when 1  say
something about Pakistan, you cannot
jump at me and say, ‘Oh, you are not a
patriot’. Patriotism is not the monopoly
of you people. When the Pakistan army
invaded, when we were ruling the State,
we contributed Rs. 6 crores, more than
the UP Government. Sir, ig it not a
fact that Zia-ul-Haq used this situation
and ip the Islamic Conference tried to
persuade o1 influence Mubarak of Egypt
to have a talk with the Prime Minister
of 1ndia to bring normalcy? Who has
played the «cards so weil? This is the
question before us. Who has played the
cards carefully well? And then he has
come Hlere as a messiah for cricket
peace. Yes, Zia-ul-Haq has come here,.
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So, he hag been allowed. But you have
moved five lakhs of troops to the border
at a cost of Rs, 50 crores and I am
not here to believe the opinion which
has been created throughout India. You
may object that in order to remove Hon.
Mr. V.P. Singh from the Finance port-
folio the episode was undertaken by the
Government. This is the talk, this is the
opinion throughout the country, The
other day he refuted it. Then Mr. Zia-ul-
Haq came here and he hugged our Pri-
me Minister and he went to Jaipur and
he spoke many things about p2ace through
cricket.

Sir, I am very sorry that Mr. Vasant
Sathe has léft. He intervened in the de-
bate. 1 expected that he will sit through
because when Mr. Vajpayee raised the
issue of Sri Lanka, Mr. Sathe replied.
When I sought some clarifications, h:
got agitated and then I told him that
when my turn comes, I expect you w.ll
sit hcge and I expected that Mr, Vasant
Sathe is ready for a Dharmayudh. But
I never expected that he will show his
cowardice and go away like this, because
I was not allowed to ask my clarification
then.

Sir, in thig President’s Address as far
as Sri Lanka is concerned on page 14
it is stated and I quote:

“The massive military operations
undertaken by  the Sri Lanka security
forces and the economic blockade of
Jaffny area have created further com-
plications.”

Sir, do you justify the word ‘compl.-
cations’? You are telling it has created
complications. Yes. In your dictionary
does complications’ mean, genocide? In
your  dictionary does complications’
mean holocaust? In your  dictionary
does complications’ mean massacre? That
is going on there. Even at this moment,
straffing from the air on the hospitals,
churches, and temples is going on. They
are not spared. :

Sir, recently Mahashivratri was observ-
ed in India by the Hindus particularly
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those who are Shaivites. Jaffna is inha-
bited mostly by Hindus who are Shai-
vites. Of course, there is Muslim popul-
ation and Christian population also. Ob
the Hindu, dated February 28, it became
a day of mourning, Mahashivratri is a
day of great significance to the Shaivite
Tamils of Sri Lanka. But it turned into
a day of mourning for the people of
Kankesanturai, Maviddapuram and Telli-
ppralia in Northern Jaffna. According to
deports, several buildings including a
Murugan temple were damaged. The his-
toric Maviddapuram Kandasamy temple,
ie., which you here call Lord Subra-
manya, and in Tamil Nadu Lord Muru-
gan, was heavily damaged.

Sir, the places of worship have been
destroyed all these years. The great
Jaffna Library wag burnt. Our women
were paraded nakeq in the streets and
were burnt alivey Even our kids are
burnt alive. Today, because of the eco-
nomic blockade, the whole Tamil Com-
munity the whole Tamii race, hag been
purbﬁccbed to starvation. Militants—you
call them militants—are dying. But, Sir,
I do not understand the rationale be-
hind the advocacy of sanctions for South
Africa. Of course, 1 gshare your agony
as far as South African Blacks are con-
cerned; T do not object to it. But here,
the whole community, born with us in
Tamil Nadu, bound up with us by
tradition, by custom, by language, by re-
ligion and everything, is dying. And
Mr. Vasant Sathe raised here a big ques-
tion; How can we send our army, Mr.
Vasant Sathe says. 1T ‘asked: why did
you gsend army to Bangladesh? And he
said: ‘you don’t know history’. Yes, 1
have to learn history from Mr. Vasant
Sathe. But, Sir, Mrs. Indira Gandhi, be-
fore we undertook operationg i, Bangla-
desh categorically and in clear-cut terms
stated in both Houses of Parliament, in
the Lok Sabha and in the Rajya Sabha:
I quote her “what “is happening in East
Pakistan is not an internal matter; it is
a matter of human rights, it is a matter
of violation of human rights, it is a
matter of concern throughout the world.”
iAnd that was shared by Mr, Bhupesh
Gupta, T hag quoted on previous occa-
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sions, the speech of Mr. Bhupesh Gupta
on the Bangladesh issue. So, today, it is
not an internal matter. What is happen-
ing there is pot an jpternal matter, [
recall the speech of Mrs. Gandhi on 16th
August 1983 on the floor of this House.
She said: “What is happening in Sri
Lanka is nothing but genocide.” And that
genocide is still continuing. Your ears
have become deaf; your eyes have bhe-
come blind, ag far as Tamils are con-
cerned. And what is ou; Foreign Minis-
ter doing? How do we tackle this pro-
blem? How do we approach this pro-
blem? Mr. Natwar Singh, Minister of
State, who has been dealing with Sn
Lanka in the Ministry of External Afl
airs, is leaving on March 1, on a week-
long trip to Thailand, Malaysia, Indonesia,
Brunei and Singapore. I do not know
whether the programme has been can-
celled, but it has appeared in the press
The next day after he returns on Marc.
7, the External Afflairs Minister, Mr,
Tiwari, will be proceeding to Guyana to
attend the Foreign Ministers level meet-
ing of the non-aligned community on the
Central American situation Our hon.
Prime Minister will be engaged in the
election campaign in some of the States.
By that time, half of the population there
may be totally liquidated. All the troop;,
the three wings of their forces, have en-
circled Jaffna. They are getting weapons,
arms, from Israel, from Pakistan  from
South Africa from whosoever is inimical
to this country. Now what i wrong if
I make this demand? I am paying taxes
to the country. From those taxes, you
are meeting the expenses of our armed
forces. The question is, why should I
pay tax money when ou, owp kith and
kin are butchered, are killed and mas-
sacred there? What is wrong in demand

ing our Government, our Defence Minis
ter, our Prime Minister, to send arm'd
forces to protect our people? This is nt

thing wrong.

SHRI M. PALANIYANDI

(Tamil
Nadu): That is the game of... B

SHRI V. GOPALSAMY: You please

keep quite. I am not speaking for poli-
tical ends. It is because my bloci is,
boiling. T am not speaking politics. If'
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we have to speak politics, let us do it
outside, not here. I am not for politi-
dal endsi T jam speaking lbecause my

blood is boiling. . . (Interruptions). His-
tory will judge yow our posterity will
‘inever fevg've youy Lur hon. [Prime

Minister said proposals were good  at
SAARC. You krnow what Sri Lankan
presg is doing. I was terribly pained
when I read some news reports of Sri
Lankan press, criticising our Prime Mini-
ster.  Therefore, before the total anni-
hilation and liquidation of the Tamils
there, you should intervene. You have
to give ap ultimatum_ Yon have to give
an ultimatum that they should stop this
oppression. You seny a proposal. You
.sent a message, That message has . becn
thrown into the dustbin, The whole of
Jaffna looks like » funera] house today.
Your message has been totally rejected
and you have been insulted. Every time.
you been taken for a ride.

Therefore, Sir, before 1 conclude, 1
would like to say this. Because we ale
with you, because we are a part and
parcel of India, becaus, Tamil Nadu is
a part of India, we have come over here,
we have come here, 2,000 kms. away
from gur place, to beg you to take some
action, JIf there had been no ocean.
our people would have unchored, They
would not have tolerated such an ons-
laught jon our people. Therefore, un-
less you d, concrete action, posterity
wil] never forgive this Government,
Thank you,

siat WA qredz  (fagre)
ITATER  WERT, HWIAATT USIT
St ®1 whwwm gardy wYsEr mm
T Arfedt T SERr @wAGTH A
TEAEAT & | gWIT W A fgeer a7 gt
# A sqalsgat gla a3 & A
T4 HfY o wF 7 e N F Agex
¥ o Thafaufea of §re fedfroeg
T wEw HoFaw Fradr §
oSt qam (aws gRrdy Ivalsaay &
WUEAT FWAT g 1 g wedt wd
AT § YT FIT W SERT
Fifaew a9 § It wwAAr (oo 2
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gy FT AE (FAr S wEar g
TG W OHIT W FIISAT AT ST
wiEal FAAR FE A oadr gf A
FART AWIFT FA T g WL
T oadt gl FamiFwg | I4aF
Faq gord HiE (A ¥ AIwFAr
T AT EAGAT gS ¥ 1 W gAN
sasr & (avara FT wswgd fFar
ag wifaq #war g i gaa a7gF A
A 7 oadt fes @rRdD fagEl &
ST gwiY Afag &0 ®ga d, ITE
FIRT g9 HA FIAT ATET § | AT A
TFGT WX HAUEET FH AL AT
Wy ST WAl JHAW g
wTEAT o}, St araaE FIAT HATHT
faar & =A@ FACA Tt o
IR 997 W ¥ gl 9w
ffzag & 1 g @it & fx af ow
HqZ FET TIFY AHEAT FIA FAC
AT | TF AT AT AT qI€qT
¥ gag fAAeq § 73 FUFL CF
q@EE gl | W @ F 994
WEMTA J4W Bl TG H( AT [F4qT
war & 1 gAT |iadl Taqaty ArSAr
F Amt x7 Wgwdl wdas a%qral
F SiaF ARG IWAGE § | Tl FY
75 Sfawa SAar wial ¥ @A @

WL H STEEAT KT AT L7 ALY
FT ¥ | WAgT ¥ and dri adt-d
T g F AT AW F AT AR AG
& GTHAT HTAT 4T & | §7 & STIAT
¥ 9@de 1086-87 § HAN Fi
JATET  1985-86 # &@T H 15
FUT 5 m‘@ F T ¥ TYF A
FGATET E L gAY WT FOWET
1 958, 1987 1 2 0T 36 7ig
F 4 HAH A FELE A TAT
JET F AT H AT FT ARASC
qrex #r g A WY %Tatﬁ-rr Gk
gd g 2 9% qid qugar A
T2 faey ¥ 999 qaw 91w F
TTAT 40
(afaas FwRET gHIR ¥g wFELATIe
FET FI AAGT & FATT IW F gAR
20-gHT FIFT H TH IR 999
T (AT qATg ) AE TF AF WK
LS A A G B I
fAear @1 &8 Wa gm W S
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FOFA AT § IEF weAdT al
o {qagat #Frag & off oy CLS
st & 1 o a9 1986-87 ad
ﬁmaﬁ'ﬁmﬁaﬁrww%$
fan 50 &3 w97 Y g |
uF TSy 1g fasiw afaws 4
A H AT & ) ag gl Fw
dadT Afg § oF FwoFA ¥ &W
FTRT a1 AT@T F T o Fqaaay o
IEIY AW FW T | ITEATEET
wgrE, fad v ¥ @ o ganr
S WIS &, 99 gae § ot
gH T geERr fAdr & FY 9w
# o gfawa Fmar § ¢ A
@ W 7.7 fama T Wi
8 Afgea =T IIWT H 16.5
sfawa &t 3lg FEr gwSTTE & |
TF AR-A 79 1986-87 § wlaEY
F OFR IIH F OFEHAT G FAT
S (@am T § (9% o ;wiTo o
o HAX TSR FAFR ;ra%r Hgea-
g & | T wAFAT F weadq qdw
@, wlhgad, s1afem sife 7 w1
= Sl & S A
¥ waw §7 FTC ISTar F@ 37 98
ST fear mar & 1 g & 74, gArR
SAAAT A 7 AGAHT FT T G
fagiw ex fear § 1 e Afgami &
W A GATA & (qT Fropy oaiqaprer
137 a9 § | wfaw, amiieos &7
I ¥ Qg & &1, feed el owr
{#q a%g ¥ wreqd ¥ gaq 999, 98
FAC P, A TR 3T FA |
qeEr A oA gd g ary =g qw Ay
FREAT § A1 AT [F@w Aviw @Y gardr
AT T At it F Aqeq ¥ W 59
t@%lﬁwwz‘r% @rg &, gar
madtr g =it |gddr ot ¥ wgagw
Trzala ot F ql 9T 9T S geag
SET1T eI (a7 § 99 & 7T FIA g

st gfERR SRR (TFH AWK
FEAT) : ITEVTEAR  WRET W
e ¥ usafy St F wfvwaw 9x
A @I A9 AR gae
g ety st & ooy wfe-
oY ¥ aga ¥ "g@qw fawai &Y
91 #F & WM ST 9T 987 HI< fauw
WY oar wR & faw @ R oS

)]

[2 MAR. 1987]

on President’s Address 318

wW & wEEy, ey St ¥ gy
mfmﬁmr%ﬁ%wﬂaﬁ
sarhdy, dyafoa =i Frwfass,
Arrda, gafTdsar 7 ausEE |

ife W § W drife W 8

TIIAT T AT i
THE T FgT o @rfwar § g7 F
Feew § faaFr g w3 gH =W
ATAET FT QO FAT EIT TE¢ AT qg
gt fRq A9 wW Aerlt gEer
ENFT T AT A & | WIS A I
ARG S SCEINLEUR A U

TET 1 F HIY ATIHRT AT AGY
Fga £ | gwfwd g 3aw IwEA &
AT fawfaq F3A g

oy
23

aﬁ‘r Trr qISET A AT | FEA g%
mger:r%ammw%m%

“m g?ﬁgf'a guf @y wwa "
ag w § gww 3w ¥ wfw, IEEr
TEa & wa?r_ gH I AR

2§ @adar & fag Agenr Ty F
waeEr ¥ @ 7 Wt A oag §
qEr 9 g 9dw, dfe7 Ag®
TewE 99T, Mo WHEEHT ¥ HIT
Ffral 7 qatsT fFar Iq#1 33 aq1a7
FAFT TGN EW IAFT §g3 A AT A
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(")ﬂ ETF[’?( g ‘IQ]‘(?({)
qATH TR FCE & | TW ARG o
Awdd qoreeAr F FAE Irgagﬁ =¥t
g | ARY FT 5k agl FEr | owad
Teg &1 f% w507 1 agt W ogw
dofar #R agT 3B gar & faaw
AR &7 favar WW% I 1975
¥ o wFE g !W HsgeAT HIT
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FFET AT A AT T I qeq g2
1982 § HRX IEF F@ ITH IF B!
g faer @R A Sy FEE TS
g% ¥ Jarfas 0% ¥ %Fﬂ a1
AFFT 1984 F STo WeqeaT A GTHT
TF AT TEAHE AT AT FEERT
FAFIECTITS 97 | TF qEl TTHE
o€ fra ST derar ) AT St
FTEF &A1Y TFS gur | ag wifaq
gt fF oY aw faar oy 1984
T TAT AT | T ART G AT
fawamg g SHET ¥ wfy g8 a=mT
aifgw | JrEr @Y T %maﬁw %,
LI T AT, S W i sy ¥
Fgr T f5 Wt F e agh wm-
TS O | THAST FT HYFRAT M
FT T ATRTTAG! g1 GFT FFAA(H
FT W EATAN F & THI 9re-
[few 7 G &) A roE W g
W FE g, w9 R oz 2 A
ATIAT F41 GIAT § | AT T arenaifawar
qET ) agaa“r AT |tfge A

il 'ammtm g1 aifd gF Wi wrg

F o @ foaaer arfaar § )
= Wﬁﬁ\ SiEm) ?rzafaz"réuﬁz”r
net Y Agr gE g |

SET a% GHTSATS g | gTaT ar gw
T aga @ § @wmarg giar wifgu
g F9 N W FAHI AR ST § STdr
fosifat v a7 @ § s w09 q9ar
fafesr smr &Y ¥ uF @www Qo
g a9 fafew @mw & w @
T At AT & A ar AT AT |
W FY a‘rg g 9ud fafew #@m,
qeqy i gFFT w®|rE
g T @Y ;E;r\“( sawjrfa’tf"ﬁf
IART TFA ATAT FIE AN & | FA
qgy § A w9 g
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FAW W IJINHIEAE AZIRA q5T
& ot ueafg 7 s oy e 2 f
TIfFeaT BT WG AT RIS 24
SAFY & HT g fHEAR 9T I
qT I AT TAY VI By IO FV AT
Hoeg ¥ foaafar # s3w@w g0
S F AT FAN | 24 F AT S
FIET 9T FAY & gF I If rEqT A
WY AT oA | TFY F AT A AT,
47, %, 65 AT 71 ¥ = AET ¥
a1 & | wrT e 9T #iF fEAr
o gy g TifFEam ¥ wdw frar
47 ¥ WA, 65 ¥ § AT BFT § W
718 9T ©FF F AT RT3 97 F8Y A7
% g 0if @A F ¥ faar qeEd §
TIAFT HA FAT FG AG IT AFKAT |
o fegeam #r fggar a1 71 ¥
gifFera &1 3 faar mr o) S
IHFT AH E qH AT, OFF T TV
of @1 2 at 4 a4 9 H
oiF & 24-25 F1 AEET qE AT |
737 gfafex fowm seq ¥ qwra,
vrg aﬁu’rfwar%a“r%rir g TaT
fEary g S e | gw gasy faee
Fg4 F SA¥d g qfEeIm Fr
foear sir & 1 aifrerm TEHI
FreFgar &1 T zafa fr fggeam
& 3 a\mgm g A gq Iad! faFT
Fgd & AT F AT FYAIZ ITHT AFA
% | A ag ¥ oA AT AT F
AT HE AEN 4T AW ¥ v Ak
gg faama #1 9 7 F AFT 9 |
saa’r EHEIHT TN fF IAwT gl
T FTARAE FAT | W fAw qH
wrg F § TifeaT A g s
gH oS owar g 1 ag W gwr g
g7 Fga & 5 97w dw g M =7
Fga & & sa#r 9w 2, Afe O
fra®r & 1 FfF o0 far-gags @
fageam # [IFT FF—-TT IF F¥I-
frema f9——ag FFafadwa A9 #4r
g a8 ¥ AW qF 9ar w0 Ao
grag aafag fF faageewelfer 4
TAT qERT T AT (AT qERT AV AT
wrger of, ag w1 wE grefag Arda 0T
A A A AT qE G
e
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A ¥ K OWIAT HIT AT AT,
g w fawme fam S o S5 &,
IAFT AT ToAT AT, Ig TET IIT @I
FET 9T (W) IAH) A@l ¥ gEW
F fau wriweza =9 w9 A IR
5 QI 9T g fad 0 # araq
Y &t w9AT §, S¥ 40-50 T H
e FX T AT | gaFT foqee Fqv
grar g fF agi arv &% g 1 oA
FINT & SATIT &F TS &, TA(AC 1
T i g .

NRFgI FT AT g & 5 =@
frer #Y s faesewEfe g g,
AT 9T THT ISAT & SAHT THAHT
T 2T ST g, afF A S fa
qT FAT & &, SEHT HAAT AT
Aafewa g, ifF ag @19 Jseal 3@
¥ §, A A AT TF § 1 T AeAY
A T AETAT AT, A SAF! Fg A9 {5
W oI T A | Igiv FgIfw ATRY
H--T AEEAT § FART 6 Ag)
a9, AL ATT AG! ATA A TTE IOy
ar gHTT FAT EIIT 2 SF AT HI19 a7
g | A FFF FTAAAT ¢ fF maAdE
ATh sfear #1 O T 9T HUT ITHT
1§ frswefenr & dW0 wewl
#oar ar @ 989 TW g FQ
aifd ag v #mar @ g | Afe
o1& T, SR F gren F fag

IFATH FGT 91 fw o dqm o Fgi
9R §, qUfF IAFT SIT1 AT qFAT
T g

¥ 3l o=kl F my woN 9
AT FIAT E |

SHRI V. NARAYANASAMY (Pondi-
«cherry): Mr. Vice-Chairman, Sir, thank you
very much for having given me this op-
portunity to speak on the Motion of Thanks
moved by the honourable Member, Shri
Bhuvanesh Chaturvedi, and seconded by
the honourable Member, Shri Hanuman-
thappa, for the Address given by the
President to both the Houses of Parlia«
ment on the 23rd February 1987.

Sir, the honourable president, has right-
ly observed that emphasis shoulg be on
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the unity and integrity of India. He refer-
red 5 the Punjab situation and gaid that
“The people of Punjab have always been
in the forefront to defend tne unmity and
integrity of India. They played = historic
role jp the freedom struggle which has
lefy the imperishable impring of seculari-
sm and democracy on their mind and
spirit.” But, of late we have seen that in
Punjah the situation has been worsening
because the forces of separatism ang com-
munalism have started showing their force.
Therefore, our Prime Minister rightly feli
that 5 political solution was the right
solution, In 1985 there was an agreement
signed between our Prime Minister and
Sant Longowal 5 put an end to the pro-
blem of Punjab. But we found that taere
were 11 termg Of agreement out of which
the Central Governmen; has fulfilled nine
terms. The opposition parties whg are
Taising a hue ‘and cry that the Central
Government is noy implementing the Ac-
cord have not come forward to say Unat
these nine terms have been settled. There
the only issue is that tne massacre is
going on in Punjab. Sir, 1 would like to
say that the Punjab problem is a problem
of the State, The law-and-order problem
is to be tackled by tne State Government.
The Centraj Government js jlending all its
support to them. But in spite of this, the
Barnaly Government was Rot in 3 posi-
tion ty come ty the rescue of the people
carlier because it = was ip the grip of the
communalists apd separatist forces who
are threatening the unity and integrity of
India,

Now recent developments have taken
place in Punjab. Sar;i Darshan Singh who
is claiming to be the Akal Takht Chief
has excommunicateg him,- Now Mr. Bar-
nala has realised that national jnterest is
foremost, not the regional jnterest. He
came forward to say that he wanted that
the unity of India shoulg be preserved. 1
am very grateful to the hon, Members,
especially to the Opposition Jeaders, who
came forward and gattended the meeting

. yesterday in Chandigarh for the purpose

of solving the issue tnere, The communil
passiop should be wipeq out from the
minds of the people of Punjab.
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Sir, 1 am paineq ¢, note that there are
two issues which are still pending. One is
relating to the Ravi-Beag waters, ynd the
other js related t, handing-over of Chandi-
garh to Punjab and landg t, be given by
the Punjab Government .t, the  Haryana
Government. These are lingering. It js not
the Central Government which js stop-
ping the agreement, The Central Govern-
men; is prepared t, implement the agree-
ment with full gpirit and force. But the
Barnala Government wag in '3 dilemma.
It was in the grip of separatist forces, and
he was trying for a politica] solution for
it. But he could not succeed because the
forceg are trying ty raise their head and
they wanted tg topple him frop power.
‘But the Central Government, i a demo-
cratic way, accepting the verdict of the
people, has chosen 5 give a free hand to
Mr, Barnala, and, therefore, Mr. Barnala
g surviving today. But I find that one of
the leading Oppositioy Members here
asked, ‘Why President’s rule shoulq not
"be there?” Sir, this is killing democracy.
The elected Governmen; should remain
there unti] the people there throws it out.

I tell you, the Ravi-Beas waterg issue
'is g simple issue. It has been complicated
“by the Barnala Government, The Bala-
krishna Eradi Commission was appointed.
"Earlier alse commissiong were there in
1951, 1976 and 1981, According to these
“agreements, aecording to the 1976 agree-
ment the excesg water ghould g, t, Har-
yana, and according to the 1981 agree-
ment {he excess water should be givep to
Punjab. Now the Punjab Government is
in- g favourable position, ang they will
‘have more water. In . spite of that, they
are pot agreeing because they want to
politicalise the issue, they want to blame
“the Central Government for the unstabili-
-sed situation prevailing there.

- Sir, 1 would like to fhank the President
for having mentioned about Chief Minis-
ter, Barnala, because he hag taken an ex-
emplary courage, and with full force he is
trying to put down the communalistic and
separatis; ‘forces in - Punjab so that there
2will be peace and normal situation pre-
vailing in that State. Basically Punjab is
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" an agricultural State. In spite of the sepa-

ratist forces, the State is giving the higest
yield, If the State is peaceful, we will
getting more produce in that State, which
will be distributed to tpe entire country.

Sir, regarding the transfer of land by
the Punjab Government to the Haryana
Government, there jg No reason behind
Barnala telling that faey will give 45, 000
acres of land now and 25,000 acres of
land later.  According to clauses 7(2)
anqg 7(4) of the agreement, it should be
simultaneous. Whep Chandigarh is
given t, punjab, simultaneously they
have to hand over the possession of 75,000
acres of land to the Haryana Government
in liey of Chandigarn. They are delay-
ing because they want to have sleep-over
time and thereby blame the Centra] Gov-
ernment. In spite of it, the Central Gov-
ernment js politically tackling the situa-
tion, silently watching fae development
and helping the Barnala Government to
survive ip the State.

1 am grateful to the Opposition leaders
because fney have ome forwarq with
the policy of settling the jssue there and
they have all gone there and there is
consensus among the (pposition leaders

- on Punjab situation.

Sir, Members are raising hue and cry
about the Accords, the Punjab Accord,
the Assam Accord, the Mizoram Accord.
In Mizoram the positio, was very
precarious for the past 20 years. The

insurgency was there. Innocent
5.00 P.M. people have been killed, Adiva-

sis have been killed. Even

our Government wag there
in power. We patiently allowed. Laldenga
to be Chief Minister according to the
terms of the Accord. The reasop is that
it is a sensitive North-Easter,  border
wherei, apart from the internal iforces,
the external forces are trying to create
problems,  Therefore, in 3]l the three
Accords—whether it ig the Punjab Ac-
cord, oy the Assam Acoord or the Mizo-
ram Accord—our party has lost power.

-We did not bother about jt, but we want

peace and stability in the country. That
is the foremost thing. With the prevailing
situation and when there is trouble on
the North [Bastern border znd when
Pakistan is threatening us in gne way, we
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are not in a position to consolidate the

‘position there anq feel that even if we
lose power, we let the people realise that

the Congress Party is for national jpte-
gration.

—

. to the people viz. to the Scheduled Castes

The main allegation levelled by the
hon, Member of the Opposition today
in the morning wag that the economic
situation jp India has been deteriorating
and that the plan target has not been
achived and the benefity are not going

and Scheduleq Tribeg and the  Adivasis.
I would like to draw the attention of the
House to paragraph nos. 29, 30, 31 and
32 of the President’s Address. From this
it ijg very clear to show that the emp-
hasis was on the implementation of the

anew 20 point programme. Schemeg like

IRDP, NREP and RLEGP and the like
which are for the benefit of the Schedu-

led Castes and  Scheduled Tribes
and also for the  Adivasis and
persons who are below the pover-

ty line have beey implemented in all the
States with the supervision of the Central
Government, the Central Government is
mointoring the progress in the States.
The poverty ling has been reduced and

" the number of persons who are below the

poverty live now has beeq reduced to
30 per cent, which was 51 per cent gar-
lier. The Plan target hag been achieved.
According to the Budget presented by our
hon. Prime Minister as the Finance Minis-

“ter Rs. 32,222 crores have been allocated

ifor the third year for these schemes. This
is equivalent to 63 per cent of
plan target. The National growth is 5
per cent. The industrial growth is 8
to 9 per cent, In the electronics industry
weé have achived the target of 40 per cent
growth, Growth in coal industry 5 6.6
per cent. In power production j is
9.5 per cent and in fertilizer it is 16.5 per
cent.

The public sector undertakings which
were runing at a loss have now started
earning profits. Ag per the figureg sub-
mitted by tne hon, Minister for Indus-

Nries their profit was Rs. 1,099 crores, Of

course, I agree that the Government has
to pay more attention 0 the Question
of price Tise jn grder ty ensure that the
developments which are taking place are

the .
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not eaten away by the traders who are
exploiting the consumers,

_Foreign policy of our country is basically
aimed 4t peace and cooperation with the
neighbouring countries, Our Prime Minis-
ter visited several countries. This hag been
criticised by the hon. Member who is not
sitting in the House pow. What is wrong
in our Prime Minister visiting  foreign
countries? The Prime Minister of a coun-
try has tg visit several coultries for créa-
ting 3 good image iy the world, India is
a developing country and our. foreign
relations have to be strengthened.  The
hon. Member has raised objection to  the
Prime Minister remaining outside the co-
untry for so many days. If the Prime
Minister js out of the country for some
days in what way our developmental activi.
ties have gone down? Let him show a.
single instance.  He is simply making alle-
gation that the Prime Ministey has gone
out and remained out for several days, I
ask what is wrong in that? To improve
foreign relationg the Prime Minister and
alsp the Foreign Minister have to visit
foreign countries to exchange views about
both the countries, ’

Now, I would like to speak on the deves
lopmentg iy Pakistan. Qur relations with
Pakistan are friendly, but Pakistan has
been training terrorisis. We have evidence

to prove that Pakistan is instigating
foreign Sikhs who are coming to India
and is telling them that in India Sikhs

are being harassed, They are spreadng
tumaours among the Sikh community, But
they do mot know that we .are tackling
the situation. politically. .

Sir, when there was tension on Indo-
Pak borders, or Prime Minister hag taken
a right sieps to invite the Foreign Secretary.
of Pakistan to defuse the situation. 1T
would like to ask my friends on to the
olner side: Is it not a great achievement

- by our Prime Minister? In spite of Pakis-

tan’y training to terrorists, we are trying
to improve gur relations witp that coun-
try.

- The CPSU General Secretary, Mr. Gor-
bachev visit to India finds a place in the
Presidential Address, Tt is was a his-
toric moment because we signed three im-
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portant agreements during his visit. These
are.on trade, defence and cultural relations,
We wer, assured by Mr. Gorbachev that
the ' U.S.S.R will pot tolerate anything
against the interests of India. He  has
pledged his country’s support and that
shows qur relations gre very cordial,

I quite agree that the situation in  Sri
Lanka js deteriorating. On our part our
Government had sent so far 11 delegations
to that country to solve the ethnic issue.
Our Prime Minister had also talks with
Mr. Jayawardene, President of Sri Lanka
when be came for SAARC sumit held in

Bangalore would like to point out that
Mr, Jayawardene is telling one
thing and  doing another thing,

When the Sri Lankan, Government received
a'set of proposals they have told us that
they will go by it.  But instead of going
by it, they are killing the Tamil popula-
tion in that country. Our Government
has taken 4 stand that unlesg kiiling are
stopped, we will not mediate between the
Sri Lankay Government and agitating
Tamils. When the situation is deteriora-
ting in that country, our Government has
taken a right step.  This situation can
be solved only at the political level. The
Sri Lankan Government ghould know that
the ethnic issue cannot be solved by
using military force. 1 do not ggree with
the suggestion that we should send our
military there, If we send our fotces, defi-
nitely the situation wil} aggravate and
strained relations will develop. Therefore,
I fee] a political solution {s the best solu-
tion for solving this ethnic ecrisis.

The President in his Address while con-
cluding has said that the thrust of Gov-
ernment policy is to improve the welfare
of economically and socially weaker sec-
tions of the community, He has also said
that the primary focus of policies and pro-
grammes initiated during the last two
years has been to assist the landless agri-
cultura] labour, the small and marginal far-
mers. Therefore, the President’s Address
is full of Govemm\cnt’s policies. It inclu-
des foreign affairs, economic development,
education, cultural heritage and sg on and
so forth, :

[RAJYA SABHA]
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Before I conclude, I would like to say
about twg things. One is about encoura-
ging of communal and religious parties in
the country. Sir, T would like to say
that Central Government should come for-
ward and ban the religious and communal
parties .so that pationa] integration is not
jeopardised. (Interruptions)

SHRI V. GOPALSAMY: But you have
alliance with Muslim League.

SHRI V. NARAYANASAMY: I  will
come to that.

THE VICE-CHAIRMAN (DR, BAPU
KALDATE): No, no, don’t go so far.

SHRI V. NARAYANASAMY: Sir, my -
friend is already having alliance with the-
regional parties. When we think  of
nationa] interest, we should leave regional
interest also. Secondly, I would urge
the Government to consider that  the
Nationa] Water  Policy which should be
brought forward so that the dispute, which
is existing between various States relating
to sharing of water will not be there,

1 would be failing in my duty if I
conclude without referrigg to the demand
of my State. I would Jike to say that
the year 1986 has been a glorious year
because Mizoram and Arunachal Pradesh
got statehood. If 1 complete without de-
manding one thing for my State, I would
be doing injustice,  Sir, you are  well
awarg Of the fact that our State Pondi-
cherry has a popualtion of four lakh peo-
ple, It has a rich heritage and educationally
and culturally, it is a good State. We have
been demanding statehood for Pondicherry
for the last several years but I find that
the Central Govt. has given only B-Class
Status to the State of Pondicherry in the
last year. Therefore, 1 request the
Central Government to consider the de-
mand of statehood for Pondicherry because
we are in the Southern border of the
country which is also a problem for this
area.  Thank you.

SHRIMATI BIJOYA CHAKRA-
VARTY: Mr. Vice-Chairman, “Sir, the’
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President’s Address is  suppos-
ed to be a frue appraisal of the

economic and politica] situation of the
country and it should reflect the policy de-
cisiong of the Government Toy the coming
year. The address sounds like a Govern-
ment news bulletin carefully covering all
the burning problems facing the country at
the moment, as if all the people of
the couniry live peacefully and there is no
problem. 1 feel, one of the most burning
problems in the country js the Chinese in-
trusion; Chinese are silently int‘mdi'nd
into the Easterp borders, in the Aruna-
cha] Pradesh and there is no mention of
it in the President’s Address. The
Chinese Government even objected to the
conferring of statehood to Arunachal Pra-
desh. T hope. ther should pot be repe-
tition of the condition of 1962.

Secondly, there is an infiltration pro-
blem in the country from the bordering
states.  Peoplc are coming there as a re-
sult of which zpn imbalance is created in
the bordering states but there is no men-
tion of it.  There is no mention of Assam
accord in the President’s Address, No
doubt, Assam Accord is signed but mere
signing will not do unless it is properly
implemented. Tt will be simply a piece
of paper which deserves to be thrown in
the basket. One hon. Member re-
ferred to voters list. Hg said that correc-
tions in the voters list were carried gut
during the regime of Chief Miiaster, Mo-
hunta but T would like to tell him that
corrections in the voters list were carried
ouy in the regime of Hiteshwar Saikia.
Thera s no implementation of Assam accord
and it creates a sort of doubt, disgust in
the minds of the people of Assma. This will
create a sort of anger and frustration if
it is not properly jmplemented, People
have faith that Assam-accord is a com-
mitment from no less a person than the
Prime Minister thiat it is being implemen-
ted, But it is not implemented. Another
agitation might be there andinthe way
creating a new problem. I think. this should
have been mentioned in ths Address. 1
want to say that Prime Minister declared
substantial grants to some States on the
eve of elections but there is drought and
flood in the entire north eastern region.
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And especially in Assam there is a serious
flood situation, But the Prime Minister
refused to go there.  The people of
Assam are suffering hell from ywo big
rivers, the Barak and the Brahmaputra, to
which the honourable Member there refer-
red, There is @ big problem and it needs
Rs. 6000 to Rs. 7000 crores to solve
it, But those big plans are there only on

paper.

Then there is the Anti-Dowry Act in
force. In spite of this Act bride burning
is g regular feature, In the Capital it~
self we read in the newspapers almost
daily reports of bride burning, There is
also the Suppression of Immoral Traffio
law,_ Ip spite of that law, immoral traffi-
cking in women is going on unchecked.
Democracy in the country is betrayed, We
have seen on more than one otcasion how
democracy is subverted ~ We have seen
the Postal Bill; we have seep how  the
privacy of the citizen of India is threatened
to be molested. So, 1 hope this Bill will
be sent back 1o Parliament for amendment,

Even after six Five Year Plans more
and more people of the country are get-
ting poorer and poorer day by day while
the rich are becoming richer and richer
day by day. While a handful of people
continue to becQme rich, the majority of
the people are living below the poverty
line, Yet there is no meation in the
President’s Address of giving incentives or
remunerative prices to the agricultura] pro-
duce. :Because of this more and more
people will go below the poverty line.

E)

In the end, therefore, 1 hope the Gov-
ernment will realise its lapses on the econo-
mic and political fronts and take remedial
steps and rise to the expectations of the
people of the country.

SHRI KAPIL VERMA (Uttar Pradesh):
Mr. Vice-Chairman, 1 rise to support the
Motion of Thanks for the President’s Ad-
dress. Today Punjab is uppermost in the
minds of the people not only of Punjab but
the whole of the country, In the Presi-
dent’s Address the paragraph that attracted
me most was:
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“In flagrant violation of the  sacred
- tenets and traditions of the great religiop
founded by Guru Nanak, small section
has turned religious functionaries and
holy shrineg into instruments of terror
.and subversion, Today this is the
central issue in Punjab.  Government
wil] not allow the enemics of India’s
Unity and integrity to abuse and misuse
religion for their nefarious ends of
"creating communal disharmony and  of
unleaship violence and hatred in Punjab
AJ] patriotic, secular, democratic and
progressive forces have to unite to build
the strength of the people to overcome
the reactionary, fascist gnd antinational
elements who ‘are misguiding and con-
fushing the masses in the name of reli-
gion, The challengs faces us yll, No
one can remain on the sidelines.”

I am very sure our people, irrespective
of the parties to which they belong will
accept this challenge and fighy and they
wil] come out in ample measure. to sus-
tain the hope of our President that the
challenges  will be met by all the pro-
aressive and secular forces in the country.
OQur. Prime Minister has very rightly enter.
cd Into  pact with Sant Longowal and all
that we can see s it is bearing fruit Im
the sense that today we see a break through
a new opening, in Punjab, 3 new begin-
ing has been made; we see g qualitative
change in the situation, The Akal Takht is
a venerable body in matters of relizion and
everybody respect it. But, a5 Mr, Barnala
has said and as our pational leaders have
raid, politics has to be separated from
religion.  The strange hukumnama issued
lo Mr. Barnala to merge his party with a
tarty which is headed by 5 well-known ex-
tremist leader who is in Jail showg the
veal intentions behind jt, that is to say,
to destabilize Punjab where & duly elected
Government under the Constitution ot
India is sought to be thrown out by certain
religious priests who are employeeg of the
SGPC. 1 do not want to say anything
vhich might cause disrespect to them, We
re-a secular people and we have respect
or all the religions, But what I mean to
iay is that if you have a look at the history
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-of the other countries, whether it is Ireland

or whether it is Britain or whether it is
France or whether it is some other country,
you will see that whenever religion has
tried to interfere in politics, bad things have
huppened and we have also seen in our cus
untry that whep Mr, Jinnah mixed politics
with religion, there was partition of the

* country. The Sikhs have played a very

valiant role in the freedom struggle of our
touvntry and, as the President has pointed
vut, we are certain that the vast majo-
rity of the Sikhs disapprove of the tactics
of the terrorists and of the extremists and
we see every day that the terroTists and
exremists, though incidents are  taking
place, are being isloated and we are cer-
tain that if the people and if all the politicai
parties gpproach the large Sikh masses in
the right manner, the terrorists will be
more and more isolated and I am very
happy that the process has begun now. The
big gathering at Longowal village recently -
and yestarday’s meeting, the  all-party
mceting at Chandigarh, have shown that
the extremists are getting is olaied and that
the real Sikh masses, a majority of them,
are with Mr. Barpala. I feel that  bis
process must continue and it is the sacred
duty  of all the political parties despite
their difference, all the seculay forces in

_ the country, all the patriotic elements in

the country to come forward and to go to
Punjab and educate the masses and ensure
that they remain in the mainstream of na-
tional tife.

We have seen how Gen. Zia has tried
to play politics, His cricket diplomacy
is not going to fool anybody and his trip
to the Ajmer Sharif and his various other
stunts and things like that will not fool
anybody. You know, he marched . his
troops on our border and any intelligent
reader wil] find from the newspavers
'L.at the entire idea was a pincer on Amri-
sar and the whole idea was to get Amritsar
ang declare Khalistan sinoe their stooges
would have declared Khalistan. This was
the idea behind it, The statesmanship of
the Prime Minister first in sending the
trccps immediately to the borders to deter
them and then opening a dialogue with them
hag solved the problem to a great extert.
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Today, it is learnt that there has becn
agreement amongst the officials and
they have signed an agreement with regard
to certain borders on which there were
troops and they have come to an agree-
ment to the effect that there would be a
phased withdrawal and that our “Operation
Brasstacks ' exerciseg won’t be disturbed.
What I mean to say is that when Gen.
Zia was going from here, he said at Jai-
pur. “I am glad that a war has been avzr-
ted.” That goes to mean and that  goes
to show that there was a possibility of
war in hig mind. This morning I raised
the question of atom bomb produced by
Pakistan, They were hiding it so far. But all
the intelligence  services of the world,
particularly even the CIA had mentioned
in their despatches that they were prepar-
ing the atom bomb, Their Dr. Q. A.
Khan is very candid in his interview with
the ‘Observer’; he does not hide it. He
said: yes, yes, we are doing it; we may
borrow or steal we will get the components.
And everybody in this House knows that
they have  stolen the blueprints, they
have smuggled the materials from here and
there and they have built a bomb, 1 do
not want to go more into it. Our policy
is of nuclear disarmament, We did not
sign the NPT because we consider it une-
qual, But we want to have friendly re-
lations with Pakistan, We do not want to
go puclear because then our attention will
be diverted from our economic progress;
crores of rupeeg will go into it, hundreds
of thousands of crores of rupees will go
intg it, and our economy will be disturbed,
We do not want to do it. But it is an
irony of fate that while we do not want
to do it, Pakistan is forcing us to do it.
It is for the Government to decide what
to do next, But I am very sure our Gov-
ernment will take into account the strong
sentiments of our people. Our forces on
the borders cannot remain unguarded. To-
day our armaments, our armies, have, be
cause of the atom bomb, become obsolete-
- I would say, irrelevant. Any Defence ex-
pert will tell you that whep they have the
atom bomb in their hand, when they have
- nuclear arsenal, then the conventional arma.
ments wil] become useless, So I am very
sure that our learned Prime Minister and
our Defence Minister will be reviewing the

structure, the organisation of the Defence
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Forces, to reorganize them so that we
may be able to face the threat from across
the border from Pakistan and the pew ven-
tue they have undertaken of an atom bomb,
1 do not want to go more into it. I do
not want to say more op i, because this
Government has said time and agajn that
if Pakistan manufactures atom bomb we
will review the position. 1 think they wil}
be reviewing it, and while reviewing it they
wil] take into consideratioy the strong senti-
ments of the memberg not only in  this
House but in the country as such.

Sir, I find that all the people in this co-
untry have been saying that America is
playing a double game. They are telling
us that they have not taken any decision on
NPT, etc. But we all know that these nego-
tiations are going om. In fact, today
Pakistan  needs America as much s
America needs Pakistan, The  American
President has proved—I dg pot want to
use unparliamentary language, but he is
not known for his attachment to truth.
You have seen what he has been doing in
Iran. He has been denying this so long
and accepted this at the last moment, You
have been seeing how he has been helping
both Iran and Iraq. My feeling is, and in
fact my charge is, that as the Americarns
helped Israel, as the Americans helped
South Africa, they will also help Pakisan
in getting nuclear. They are supplying all
kinds of materials. = This Islamic bomb
is not merely a Pakistani bomb, Various
other countries are involved. Pakistan has
become the very base of their new security
system in Britain and America, particularly
America which is building up in this part
of the world an umbrella known as Central
Command. After they had to go away
from Iran gfter the Iranian revolution and
after what had happened in Afghanistan,
they had to have a new security system,
They had to have bascs for rapid deploy-
ment of forces in Pakistan. T have raised
these questions jn the House from time
to time, I peed not go into them, In
the name of Afghanistan, they are giving
all kinds of arms to Pakistan. They had
even naval exercises, I want to  know
whether they propose to ship their vessels
to the mountains in Afghanistan, Why are
they having naval exercises? The whole
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thing is that Pakistan has become a stratzgic
and important part of the American defg-
nce system in this part of the world, We
have to recognise this reality. They will go
on speaking lies to us, They say, “No, no
we have not takep any  decision o©on
AWACS. We have not done this. We
have not done that. We are restraining
this and that.” These are all untruths.
I fact, they are arming Pakistan to the
hilt. What is happening today is that
America is tolerating Pakistan. CIA has
reported everything to President Rcagan,
He knows everything. Still he has given
a certificate to the Congress saying that
Pakistan does not have g nuclear bomb.
It is very strange that he should behave
in such 3 cavalier manner. Can you ima-
gine the President of such a big ‘and
powerfu] country speaking jies? He hus
done .it and we are sg sorry to hear it.
He has again moved a waiver (o the Con-
gress that for six years Pakistan shounld
be given the waiver to emable it to have
42 billion dollar aid. (Time bell rings)

Sir, not only America, but China has.

also threatened us on our borders. They
have entered Arunachal Pradesh, Thire
have been  incursions into jt. We are
deeply resentfu] about jt. We are deeply
concerned about it. The whole nation
and the entire House, irrespective  of
party affiliations, every ons is concerned
about it. We stand by our  resolution
passed years ago saying that we will pro-
tect our borders and there shall be no
compromise on our territorial integrity.
We  wil] recover  our territory.
But we are a very mature pation, We
have learnt from history. The Indians are
known for their patience. We hope that
there will be an agreement about the bor-
der between India and Ching by negotia-
tions. Our officials have made y number
of attempts apd we are hoping that by
and by we will -make some pro-
gress, We expect that China will take les-
sons from history, We do not
intend -- to  go to - war with
China or with any other country, We
hope that the problem will be solved
through patience and negotiations. Sir,
as I was recountring, after whag Pakistan
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has taken rom America and after giving
bases of America, Pakistan has absolutely
no business to remain ip the Non-Aligned
Movement, As [ have pleaded in this
House again and again, Pakistan must be
expelled from the Non-Alignel Movement.
And I hope our Government will take im-
mediate - steps to call g5 meeting of  the
NAM and throw it out,

Sir, before closing, I will refer to the
community to which T belong, to the diffi-
culties and grievances of brother working
Journalists. And I will say that we are
living in a welfare State, we have social
security measures. Here is one community
of working journalists which fights cvery-
one but pever fights for itseif. The Wage
Board has been appointed after a very
long time, and the wages - and
the interim relief given 8
paltry. In fact, it was very paltry. We
are grateful to the Prime Minister that he
doubled it. But the Wage Board is pot
functioning properly. The Chairman of
the Wage Board is siding with the pro-
prietors. Ag every body knows, he has
recently issued a supplementary questionn-
aire, 5 questionnare which ig loaded with
questions® in favour of industrialists, 'in
favour of propritors. All this has shown
ominous signs because wunder the Work-
ing Journalists act, the working journaiists
wage board interim report can be changed
by the Governmet but the final report can
be changed only marginally. This pro- .
blem is worrying us ull becauss quite re-
cently we had a big loss, a very well-known
working journalists, our representative on
the Wage Board, Mr. Meenakshi Sun-
darm died. And there are  decreasing
sings whether the Wage Board will be
able to deliver the goods. So, it is for

the Government to consider what to do

in the matter, to give justice to the work-
ing journalists.

Sir, before I close, I would refer to
another smal] thing, that is pension for
working journalis(s, Pension is very
important, A journalist enjoys aj kinds
of favours, favours j, the sense that var-
ious categories of people look upon a jour-
nalist with very great reverence till he
continues write in a Newspaper. As soon
as he gets out of it, he is thrown intg a
wastepaper baskets, There is not even a
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soul to support him. The gratuity paig to
him and the other benefits that he geis are
too paltry to sustain him, Sir, I have
suggested a gumber of times in this House
that the Government should introduce a
Bill for providing pension to the working
journalists, 1 hope the Labour Minister
will come forward with a Bill as soon
as possible after consulting the various in-
terests of journalists,

Sir, before T close, I thank the President
for his good Address. And 1 support
this motion. I am sure tha: under the
Jeadérship of our young Prime Minister
the whole country will gird up its loins
and wil] tighten its belts ty fight boh
the internxl and external enemies who are
threatening our security and integrity to-
day. Thank you Sir,

SHR1 GHULAM RASOOL MATTO
(ammu and Kashmir); Mr. Yice-
Chairman, Sir, while speking on ths Ad-
dress by the President to the Members
of Parliament, I have to tell the House
about the experiences that I have had
in Punjab yesterday when ap ail party
delegation went to Chandigarh. Sir, the
response was tremendous. The solidarity
shown by the Members of the Opposition
and the Congresg Party together has
been welcomed tremendously by the peo-
ple of Punjab. Sir, the Barnala Govern-
ment has got a tremendous boost as a
resujt of the visit of the all-party delegation,
I hope this process started or the initiatve
of the Prime Minister will continue. It
is indeed praiseworthy. Ag some friends
stated just now, it should have been
started a little earlier, But it is beiter to
be late than never, It has come and it
should now continue so that the last ves-
tige of terrorism is rooted out of Punjab.

Sir, while we were there I got the imp-
Tession that while such things as we
have dope give real courage to Mr. Bar-
nalg, but from the audience, and ironically
from the audience, we found a very large
sumber of Hindu youth shouting that the
Punjab Accord must be implemented.

When I say this, I am reminded of the
day w_rhen this Accord was signed by the
2001 Rs—12

(2 MAR. 19871

on President’s Address 338

Prime Minister. We in Kashmir  at
that time were groaning under the tyranni-
cal rule of G.M. Shah and as the Persian
8ays:

g Sed qwE . . .

That means friend of the  enemy is
an enemy and we should for the sake of
oppasition have opposed at that time the
Accord entered into by Shri Rajiv Gandbi
with Mr, Longowal. But in the inler-
ests of the nation our leader Farooq
Abdullah specifically telephoned us that
We must vehemently support the Accord
and see to it that peace is restored in that
part of the country. We have vested inter-
ests in peace in Punjab, All the roads to
Kashmir and from Kashmir pass through
Punjab. Not only that, Sir, Our entire to-
.},lrist traffic to Kashmir passes through Pun.
1ab, Our goods pass through Punjab and
even our eggs and vegetable from other
parts of the country pass through Pup-
jab. During the last three years we have
suffered a lot and it is really, I must
$ay, sagacious on the part of the Prime
Minister to have mooted the idea of this
Accord and it is time now for him to
show equal sagacity and ddfermination
to implement the Accord. :

I know, Sir, that in a situation like this
certain difficuities do arise and these diffi-
culties are .there, But as I know, the
atmogphere is Delhi about a month ago
was such that I was convinced in my mind
that it will be g matter of days before
the Presedents’s rulg will have to be im-
posed in Punjab, end also that Army may
bave to be moved to Punjab. The pre~
ssure from the vested interests was tre-
mendous and when I say this, I also say
that the pressure on the Prime Minister
from his own party was also tremendous.
But I must congratulate him that he with-
stood that pressure and that has borne
real fruit. The path that he has shown
to us i3 the only path that is needed for
the betterment of Punjab. I say this with
ell the emphasis at my command that
Presidept’s rule will never have solved the
problem of Punjab nor will the sending
of Army to Punjab solve the problem.
My f¢riends from the BIP are not here.
They have been championing the cause
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of sending troops to Punjab and imposing
President’s rule. They have forgotten
that in between there was President’s rule
and things had deteriorated. You had also,
in your speech, said that we should sce
to it that this Accord is implemented in
letter and spirit. As I said, difficulties
can arise and they do arise. The other
day there was a discussion in this House
on the same Punjab issue.  There was
an altercation between Mr. Dipen Ghosh
and the Home Minister with regard to
inferpretation of clause 7(2) and 7(4). I
am afraid, the main point was lost sight
of at that time. While Mr, Dipen Ghosh
said that the word quantum was not there,
Mr. Buta Singh said that it was there. 1
have studied this very thecroughly, Under
Clause 7(2) of Punjab accord, it is very
specifically mentioned, and ¥ quote: “It
had always been maintained by Smt,
Indira Gandhi that when Chandigarh is to
go to Punjab, some Hindi-speaking terri-
tories in Punjab will go to Haryana and a
commission will be constituted to determine
the specific Hindi-speaking areas of Pun-
jab which should go to Haryana in lieu of
Chandigarh,® What is important is, 1
quote again : “The principle of contiguity
and linguistic affinity with a village as
a unit will be the basis of such determina-
tion, ~ The Commission wil] be required
to give its findings by 31st December, 1985
and these will be binding op both gides.
The work of the Commission will be
limited to this aspect and will be distinct
from the general boundary claims which
the other Commission referred to in para
7.4 will handle,”

Matters pertaining to clause 7.2 were re-
ferred to the Mathey, Commission; the
Mathew Commission could not arrive at a
conclusion and consigned it to  Venkata-
ramiah Commission; Van¥ataramiah Com-
mission could pot arrive at the decision and
it consigned it to the Desai Commission.
Now, this may be the natural corollary of
certain inhereny defects in the Commis-
sions’ terms of reference. But ome thing is
c!ear thal{ the basic question of ‘the prin-
ciple of contiguity and linguistic affinity
with village as 9 unit will be the basis of
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such determination should not be lost sight
of. So, in my humble opinion—and when
I say this, my friends from the Opposition
will say thai we are an ally of Congress.
Yes, we are ally of Congress, and if I as
an ally of Congress make certain sugges-
tions, they should take it that g friend is
making these suggestions—the basic fact
that has to be taken into consideration is
that if any or all of the three Commis-
sions, the Desai Commission, the Mathew
Commission or the Venkataramiah Com-
mission, had t:ausgressed the terms of re-
ference, then somecthing has to be done to
rectify it. When the Mathew Commission
could not reach 5 conclusion beyond
15,000 acces, the Venkataramiah Commis-
sion then took it to 45,000 acres, and sud-
denly it was put at 70,000 acres by the
Desai Comuiission, I say with all humility
that if th: Comm’ssion has exceeded its
terms of reference and the brief given by
the Goverament, the decision can be recon-
sidered with the consent of all the parties
concerned,

So far as I have been able to go into
the matter, we had a talk with Mr, Bar-
nala also here amd I personally feel that
Mr. Barnaia may be agreeéable to giving
45,000 zcres in Jien of Chandigarh. I think
the best uolntion would be that 45,000
acres should be given to Haryana and
‘Chandigarh should be immediately trans-
ferred to Punjab. At the same time, I
would say that the 70,000 acres, which
have been earmarked by the Desai Com-
mission should not be lost sight of,

SHRI B. SATYANARAYAN RED-
DY : This was by the Venkataramiah
Commission and pot by the Desai Com-
mission. '

SHRI GHULAM RASOOL MATTO :
You are vighi. The point is, the diffe-
rence betwesn 0000 acres and 45,000
acres is 245,000 acres, Now, clause 7.4 of,
the Ponjal Accord is there, Tt says:

. “Thers are other claims and counter-
claims fnr readiustment of the existing
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Punjab-Haryana boundary. The Gov-
ernment will appoint another Commis-
. .sion to consider these matters and give
its findings. Such findings wiil be bind-
ing on the concerned States. The terms
of referencs will be based om village as
a unit, linguistic affinity and contiguity.”

My personal suggestion would be, in
order to defuse the situation and in order
that either the Opposition or the Congress
Party may not makc it an election issue
in Haryaua, streightaway, this 45,000
acres should be given to Haryana and
Chandigarh should be transferred to Pun-
jab, The remain'ng 25,000 acres and -the
matters referred tu ir clause 7.4 should be
adjudicated upon by the new Commission
to be appointed under 7.4. But this can
only be done witk the consent of the
Punjab - and Haryama Governments. They
should be to'd that the findings of this
Commission, within the parameters of the
terms of reference, will be final, By this,
we will bc strengthening the hands of
Mr, Barnala, If we strengthen the hands
of Mr. Barnala at the present moment, I
think, thingg; will be all the more better
in Punjab and we will be able to solve
the problem to a very geeat extent. The
70,000 acres is being insisted upon by
Haryana. Siice thc terms of reference
have - not been adhered to by the earlier
Commissions, the new Commission to be
appointed under clause 7.4 should be ask-
ed to adjudicate upon the remaining
25,000 acres and the other matters refer-
red to in clause 7.4 This is my
humble suggestion and 1 would reugest
the: hom. Prime Minister to see that, as
soon ag possible, thic is done.

The second irr'tant, to my mind, which
we gathered from the talks with Mr.
Barnala and during our visit, is about the
Jodhpur detenus, My perconal impres-
sion is that these detenus are not terror-
ists. They happcned to be in the Golden
Temple at the time when the Blue Star
operation was conducted, Some of them
may be sympathisers. Bug definitely, they
are not terrorists, This hag become 2
sore point w' h the people of Punjab. My
submission to the hon. Prime Minister in
this regard is, in the first instance, the
word ‘Jod4pur’ is very much abhorant to
the people of Punjab, Let us first transfer
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these detenus 1c anywhere in Punjab.
Then, scrutiny can be donc in the Punjab
jails so that they can be released. These
detenus saoculd be shifted to some Punjab
jails and then they should be screened.
This will go a long way....

SHRI V. GOPALSAMY : You clarify
your stand, whether they should be re-
leaseg or they should be iransferred,

SHRI GHULAM RASOOL MATTO:
I want that they should be released,
They should definitely be release-
ed. This is a major irritant and my
Party feels that they should be released.
The very fact that during the last two
years, the Government have not been able
to prove anything, kave not been able to
institute any case against them in a court
of law where they can defend themselves,
goes to prove tkat they are innocent. If
the Government finds it difficult to release
them in view of the impending elections
in Haryna or duc tc any other political
consideratinn, let them be transferred.
Let them be transferred from Jodhpur to
Ambala,

THE VICE-CHAIRMAN (DR. BAPU
KALDATE): To Jjullundur.

SHRI GHULAM RASOOL MATTO @
Let them bc transferred to Chandigarh or
Srinagar or Jammu jail but you ‘should
do away with the word “Jodhpur’. If
these two sieps are taken within the next
week or ten days, I think the feelings of
the Punjab pzeple will be assuaged and
the Govecinment of Barnala will be con-
siderably strengthened, (Time-bell rings).
T have oniy talked about Punjab, '

SHRI V. GOPALSAMY : If somebody
enters Puajab, it is not easy for him to
come out,

THE VICE-CHAIRMAN (DR. BAPU
KALDATE): Like somebody enters Sri
Lanka also.

SHRI GHUTAM RASOOL MATTO
There are (wo small issues,

SHRI B. SATYANARAYAN REDDY:
Why Jdo you call them ‘small issues'?
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SHRI GHULAM RASOOL MATTO :
The main thrus; wag om Punjab and the
foelings expressed about Jod.hpu: Jail
inmates aitei visiting that city. " Shri Sat-
yanarayan Reddy was with me.

Sir, therc are many other .points which
I would like 1o discuss but due to lack ot
lime I would only take two points.

The President has mentioned about
more effective sirategy for family plan-
ning. 1 am sorty to say that there has
been no effective family planming strate-
gy. Accordinz to me, as a student of
economics, ail our efforts will go in vain
if we do not tackle the family planning
issue effectively. I suggest to the Govern-
ment and this is a request from a friend
to the hon, Prime Minister, that all-party
consensus should be arrived at. I fear that
just like 1977 family planning drive, some
parties may n.t make an issue of the fa-
mily planning programme. So, we should
arrive at a consensus as to how effectively
we are going to deal with the family plan-
ning programme, For that the hon. Prime
Minister should convene a meeting of all
the parties, give them facts and figures,
tell them about the present rate of
growth. The present rate of growth is
2.1 though the target is 1.8 which
I do not think we will be able to
achieve. Eveu then by the time we enter
the 21st century, 1 do not know how we
will be able to provide employment, food,
clothing etc, to all our people, So, in
order to arrive at & consensug on all-party
meeting should be convened. This is a
mational issne, Every opposition party

should take it as a national issue. In the -

meeting all parties should be told as to
what is happering, how effectively family
planning programme can be implemented.
A consensus should be arrived at.

The final point is about oilseeds, To
my mPid, while we have achieved our
targets in foodgrains we are short in oil-
seeds, I remomber Shri H. K. L, Bhagat,
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while speaking the other day, said that
there was some fall in the prices of edible
oils; but I have something contrary to
say, My wife purchased a tin of 15 kg8.
of grouminut of refined oil for Rs, 295 1n
December, 1986, and only the other day
she purchased it for Rs. 340, How is it
that he says that in February the prices
have gone down? They have not gomie
down.

Mr, Vice-Chairman, Sir, the other day
Shri L, K. JTha here in this House point-
ed out that there were certain areas where
we could make headway, by sowing suo-
flower seeds in areas where there was
scarcity of water, where the land wag dry,
we should plant sunflower seeds. Some
such strategy has to be evolved so that in
oilseeds wc become aelf-sufficient. The
President’s speech is deficient in giving us
details about family planning and oilseeds
production plan. There are a lot of eco-
nomic subjects to which I have to make
a reference, but I will make a reference
to these wien 1 speak on the budget pro-
posals and on other occasions, In the
mean time 1 would request the hon, Min-
ister who is citting here that at least the
few suggestions that 1 have made should
be conveyed to the person concemned who
is going (0 rerly tomorrow to the Motion
of Thanks on tbe President's Address.
Thank you.

st mffe camt ; ATAAT SIET-
e WERY, WY qH §|A 8T
gaas far ., .

ITAATERT (Mo AT WTEARR):
maﬁmﬁmuﬁaﬁ
fad wafra aY I 2

The House then adjourned at one mi-
nute past six of the clock till eleven of
the clock oa Tuesday, the 3rd March,
1987.
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